request the Government to prepare a fresh draft policy and it should be discussed first, and all

options, all technological options should be considered while preparing it.

Demand to take measures to solve the problems being faced by
Grameen Dak Sevak in the country

Y Ah ST ART (BTG ) : A SUHHTIRT ABled, § Sifderaiig olld Agcd & fawg &1
SRl AT SFFART B TET § FoRIep] [I7y & - ATor S Aaeh| 1 AT R+ b Hag 4l

HEIGY, 35 AT ST Hadh AT &3 H ST a1 ST H1I a1 | H 3N 8 21 IS P qad
TTIOT &5 B ST AT I 37U TYD] YA B o, Al TTHI0T &5 H THATRIAT DI S a1 (el Febeil|
ST wEaqul HT HRA TSl 3 STHh WIBT BT 7 a1 Y 3R 7 & I Y gfaen frer B g1 s18
a9 BT 3T IR SIRIH Graenaii o Iuerer B & forg 9 g 1y, foheg Swirr s1a fawmr =
& FMpTer d B faeravd) TE] fears | Tmiie=or &1 7 W WY ST 491 43 ave & #i 21

R =1 FaR F2AT I IR & 6 3 7 S Aad] &1 GHRT Bl & [FepTel B fawn # 3/
Eapcay|

GOVERNMENT BILLS

The Prevention and Control of Infectious and Contagious Diseases
in Animals bill, 2005

THE MINISTER OF AGRICULTURE (SHRI SHARAD PAWAR): Sir, | beg to move:

"That the Bill to provide for the prevention, control and eradication of infectious and contagious
diseases affecting animals, for prevention of outbreak or spreading of such diseases from one
State to another, and to meet the international obligations of India for facilitating import and
export of animals and animal products and for matters connected therewith or incidental thereto

be taken into consideration."

Sir, the proposed bill is intended to put in place a legislation to bring in a uniform code of law
throughout the country to take care of disease outbreak in animals and for enabling an effective
control and containment of infectious and contagious diseases in animals, including zoonotic
diseases, to prevent their spread. The said Bill was first introduced in the Rajya Sabha in December,
2005 and was referred to the Parliamentary Standing Committee on Agriculture. After examination,
the Committee suggested, in all 18 modifications. The provisions of the draft Bill have been suitably
modified, wherever found necessary, taking into consideration the 10 modifications suggested of the
Parliamentary Standing Committee.

The proposed Bill makes it obligatory on the part of the owner of the livestock which is suffering
or suspected to be suffering from any disease to report the matter to the Village Officer or the
Veterinary Officer. The provision is intended to ensure that the authorities concerned would come to
know about the prevalence of any scheduled disease so as to enable them to take appropriate

steps as authorized by law. To facilitate proper enforcement of the legislation, the Bill provides for the
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appointment of officers and authorities to issue vaccination certificate, mandatory provisions to clean
and disinfect vessels or vehicles carrying animals, power of entry and inspection for the concerned
authorities, etc. The Bill also Seeks to empower the concerned authorities to regulate movement of
the diseased animals. Detailed penal provisions have also been incorporated to ensure effective and

proper enforcement of various provisions.

The proposed legislation will strengthen the power of the State Governments to effectively tackle,
control and eradicate the animal diseases. The Central legislation on the subject will bring in greater
uniformity and co-ordination in this regard, apart from ensuring the prevention of spread of such
diseases nation-wide. The provisions have been so conceived as to leave enough flexibility for taking
into account the local conditions and the exigencies.

The question was proposed.

31, IRV g AHwara ([@r HERE): STl weiey, dauem § A S @3 S @t
=9 4 &1 A o (g ggare <=7 918l g 16 d uggell &1 39 G & day | I8 [9ege a1 I8
f4ere 21 faRIaR, 2005 BT BTSH H IR GaAT 3R 9 SITaRT, 2006 DI 5 ST HHST BT VB a1
T TFAT 16 5, 2007 BT TS HHET 7 59 TR 301 RUIE T S 16 HS, 2007 BT TS HHET DI
R & a1e, ragar, 2008 # I8 faet Hiawe 7 U a1 37k 371<T 89 39 UR =4] IR 32 81 39 UBR
S99 f3e @1 ST 3 ATl Bl ATAT 81 $9 SR <%0 < 984 81 Wb I 4 dIfsd vy iR uférai &t
BT <=1 8, bird flu A IRT < ATANST B 7T AT 3R 31T 91 giTeH ]l §ed & oo ol 4 a8
TR T B

SYFHTINRT HeIgd, #3] Aelqd 7 I8 Sl el @1 7, SHGT W@ {har <1 91fey, i o)
TS ORI SMIS | ST 1 89 [ ST &, WIRGHI TTHIT Srefegaer H g1 9ol 9gd Y9 & - P
3R URUTCT | HRY UTHIT Sreferaven dadl HfY iR ggure o) R el 2 3k 396 el |
AR D, Sl GYATAS W1 2, I8 AT SfADIArSd BT B Faiferd Bl §l 59 e +
SARI & TR & IR A T &1 eh &1 178 © MR it § 59 SR & 00, ST WehTidh 8l Fabal
g, S U SIaR ¥ §AN SIHaR 4 thel T &, ST JAIBAM 3R FRIF0 &F folg FRIR HaH IoT
o1 9T foam T & 3iR 9% Uil W &, a1 ATST & IS 3R RIS aTeTR # Uy 3i uy-
IATE] BT 3R &H AT MR 1l &1 =med 8, a1 SHST W@wef BT Ugell 3awdd e 21 39
Tay H g6 I ) Udl el ® P 1924  SIRTSERT GRS & il OIE &1 T8+ fhar T, aRd oft
T WET 21 $9 OIE & JHATONHRUT & 1371 BIs i qer, fopedt 1Y vy a1 vgy-Seure o1 i e
B FHdT| $P Teld TE obligatory B T T o ARGR §RT UH ST 9111 MY, RTAeh et
T 93! RUIE &) 9d & g9 g8t SiF-ai o faikat ong iR &9 mawasdar teq ) S 9
T W T BR Gh| 39 [I99d P Hew iRl 98 ST €, 519 I8 udl godl © 5§
FRat, & e I W o €, S A=l 7 o FaRa 81 9 21 9fF A Sia off ageit |
ST 3T STa ©, 31: ISP fofg M WavT YT 81 ahdl §, TAY SAfey 99 a1 & #ew aiR ot
HITG P ARETVT &N ISP ST Feidl 21 BHRI S Sraeaabaaii ol i & fog &9 aggall o R
TE1 TSl Bl §Y, A, 3 3R 3 TR BI WATg Y] F SIRY & 7T A HIel I AT 77T B
UG WA B F AN UY T PI YRETT 3R TRET01 AT FHIST BT g4 51 H9ad: g & I IR
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BIPR TRBR 7 I [J87e U9 fha 21 5T, 99 fadus ¥ $B 9d e & ST gsall & I3, e Y
7Yl oI FHRY, Y Tetd, (AR iR Sue A sl msu A gai S R A g e &
ol 918 IR AT § IR f[IgaR a1 WSaR g9 A9 =1 aradi g1 &4, IR & T 2(F)
H forar g

"oy AT B

(1) 3R, ¥4, ¥, IH, ATH, HH;

(2) I, fareelt, gor, BT, Sie, T, oo, Hage, AyHad)

ST, 3RT AT U8 € 6 SR 31 3RU & 31k S8 11T &1 $el Sooid el ol R R &
M A U U] B

7 U909, SEGATTIT (STRGUE): Tq Bl /I H SR 3R SR Fgdl & !

S1. IRV i Aedela: T @ AR STaR] $F 8 SR ' 21 Jordl! T4 St Bl @R | |eifda
Qe ggl famous UltH 8, TR H 39 UR AN B e Hedl §, 9P I8l bs Al 43 & 3 ARE | Jard!
S S 1 fR9a & w99 S &R SfTelrem & U 99 S, 1_g 994 Si GR W& Bl
TN BT 2, fad 3T e g g A uggsl & foy 21 I8f R SR & 91§ q_I g Sy &1
DE| W Seeikg el 8| H YT 3T BTl T8l g [ I Bl Sl g Gl &l T8 8, IqH B SR
BB ST BT Soeldd © b 0 # I8 R 8111, gt H I8 R0 811, s H I8 1) 811, Par
# I SR B8Rt AgwaRd) # I8 R Bf, T SO W T &1 $E Seold el 21 g9 T ol §
5 9 TR Tes ¥ Y AT B, AR AT 37IH 8 A1 SR 2Tea b A1 bracket # MY o A1 I8 W<
81 SITY b T & IR A BARI &RIT A1 8, BHR] 91 14 81 379 21147, ... (&ae)... |

SHRI JABIR HUSAIN (Bihar): Sir, can we discuss about those pepole who are not present in the

House?

Sl1. TRV 8 IMhdrE: 815, I IS R 91 X8 § ...(&deM)... |

Y STaumfy: 7€, 7 $8 T8 A R € ...(FIUF)... | T B9 H AL ¥ .(FALF)... SH W
e I ...(gaegM). . |

1. TRV 8 AHGdE: F8l5d, I8 919 981 2 .9 )... |

i TH.T9. JIEQaIerT: |, I8 914 el ¢ [ 81SH H S9S R # f$ddH o= 9@ ©, but we

are law makers, we are making law for them.

S1. ARIA 8 AMEara: F8ied, MY RIS BT 9gd & iR g4 A 4 33 39 Sof 4 a1 Aaval
2, gafo e SufRIfT ofR T a5t SufRfy, <191 &1 & A4 AR Ferd €1 57T, o1 # 39 fad @t
WSaR fAde T BT Aedl g1 39 9 & e 4 (1) 3R (2) H FI1 1 dTel & URT I 3 Aehid
BN BT 42/ 819 &1 HROT BT A1V | I8 b T © o Sl Al a1 <7 o #R_7 SR R &, a1
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IHEB U T ¥ Hehid 81 BT fI2ar &1 BT RO &84T A1RY| TE BRI T ARE ¥ 8 AhdT 8, Th
A U F I F AT | o AIH TS Wbl & F 9g A I8 I 7, B! symptoms FEA Bl TR
SMaR H I symptoms IR &, A1 I8 I Il AhdT © b STHaR | I8 0T Bl AT a¥iahT 2 fh
TRINTRITEAT 3 STid & d18 I8 Ul Ie1 [ 30 SIaR | I8 0T 21 9] H AT 1T b A&7 & 3R TR
Eﬁ?ﬁﬂﬂveterinarydoctorﬂ‘s’ﬂﬁﬁﬁﬁé’ﬂﬁﬂ%ﬁ%%ﬂ%’sﬂ@ﬂﬁlﬂ%ﬁ?l

2} STFUTIRT: 31TY &4 & q1e B g B

The House then adjourned for lunch at one of the clock.

The House re-assembled after lunch at one minute past two of the clock, MR. DEPUTY
CHAIRMAN in the Chair.

The prevention and Control of Infections and Contagious Diseases
in Animals Bill, 2005 - Contd.

AR SUFHTART FB1Gd, H I BT a1 < dTel b UTH I (a9 B b HRU &b IR 4
AT ]ET AT AR IHSP I AT P A&I01 gl AEd YUl 81 & [ ke ai Rare Agayof 81 84
Wﬁﬁﬁ%ﬁ?veterinaryiﬁﬁﬁﬁﬁéﬂﬁmwﬁgmmﬁﬂéﬁﬁﬁﬁaSﬁ'\’
T AT BIB! Gehdl AT &1 50 Ade | H IS ATegH I H3] HBIGd BT & 59 d1d Bl 3R
STHIT BT AT g R A IGA b A1 BT TP AT T T JATI] G dredm § a4
IR RART &1 TTHR1 81 SITQT| fUset 718 "isl # Ud equine influenza T dHRT &1 HIgHTa
BT MR TRBR 7 A AT BT $HD! AT &1 MR IS BT AATATE] Bl I BT AT BTl
IHEH IWRId W =T BT I-SIHT SR 8T 7RIS, ISR & J&h ¥R § WRd BT 9gd UG
U] AT AT & - SHDBT AT gaTT| o1 GarT e &t $AfeTq § A 379 1S IebR I el § 1)
WWW@?W%??[@@@WWWW%M% inﬂuenzaﬁ‘ﬂﬁlﬁﬁ"l’(’l‘aﬁ@ﬂ%
BT faTS T &M U]-UTeidh IR 81 Q| i H AT S b AT TS+ BT ATAR TG PR § AR
Y] UTAD] 7 G HET 3R H T8t & ARl & e SarEe SRNaeR 1 991 $El {6 # 9% A Bl
TR T § % I8 equine influenza g1 H7 H8T1 % I AR &7 ST 3719 94T 8, il §evie 9 fou &
SﬁYGﬁveterinary doctorsW%,ﬁﬂﬁﬂmﬁﬁ@ﬁ%lﬁﬂﬂﬂﬁw%ﬁmﬁ
AT, B9 U1 18 HU ol 3R &fs U o & d18 Uiiviied 3 & 915 8 dRdTs SRl H1
FET % 31 ot Juel o Tyl 1 TawR ol e Hudt forar T iRk 421 wa1 T {6 I8 e due
TES SR Y AR R fFgwm # RAR H Us & 5118 © U.91R.5.41., T8l R °9is] & A &l
S BT SlR g8 daRe) I8 Sl b I8 °isT STegSll | JHIfdd & a1 781l 394 14 & e i qen
14 &7 915 9 IS dbs RUIE Mgt RS &b o & 915 R IqHT A U ol 3R Iqh a8
B I8 H%H B {6 I8 SHYSTT & A1 Tl | #7 Juel fSetard ofR aaeda gieHe fahar iR =l 8 31
MY 19 14 & 918 ARYBTRIT A TP a1 731 A1 4T =rerl {5 a8 Huel STIqR | &1 g gall & 3R
TR 711 81 Tl T9 AR BT B UR a8 Huel ST & 24 ARG B1 15 {7 91¢ 98 fBaR M1 3ik
I9P d18 R GA-T Hud 31 111 Jo1 37T 7Y 91 787 © 1 A% °rsl Bl a1 dH9RT o0 e 9
Fiedie A 31 81 Y1 3R YT HY A1 81 Ghdll 8 A1 Gob AR U] UTeih b1 T RRART Bl 21,
N6 7 B 98 a1 8 3R 7 SSc SIAINGCR A I1 8 R qhdl § 3R 7 STaex &AM 81 Sl
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FHAT 51 3 A6 A GREXTS A Y& dTel S Y] Ul Bl BTeid &1 81 Al 51 AT Hadl IqP]
39 979 B! B8 AT ITD! T2y B BT BRUT BF1 ARV TAAY H 39 TSHT $ AIEIT H MY
T (A BT A8 g 15 599 51 ug] uTetd B, 37199 UTeld dI AT fhedl UTerd Bl Pls A1 Bl
I T8 2 3R I8 I IUSY H GAT BT 29 b AR °IS PI a7 G311, HX SR DI 9T gl
3R T IF IT I AR BIAbdierd 81 S AT AR 816 & e Sd 81 9o TfsT waet 3
o R &b UST-60 TR 0 fIaR &<h g &, f1ap! H ®ie $r1 amear gl

"I B faER § 6 e R udE 59 7 9y i aeifaenay B I dR SR
TgL3it H B aTell SHTRET B TeabTel TgaTe SR & fofg VT ST 3iR ST-IeT TN @ier 3
HEE PRl AMBY, S AT &b folg I 811 IR ARBR Bl 9 TIRTITATY TG B & forg
TS o WRHR DI [ Ff a1 e =912y 3R Ui Is ST TR &3 faRviy &1 uyg]
AT & IMYR TN 49 3R Ugg Tial & oI wnfid &) S a1f2ul 5 TANTeImelial & ha=nRa) bl
uy] faferea femera # wfRréra fovan s =nfzg)”

P gaol H § A1 3TIH I8 fde ST A8 § 3 31 S9-114 Bl BIfST, &id W U= 1 3779
THh U ARG i wx Ty Ry < anwifad 8 S iR 91 o Wb {6 S h SHaR
EUSEEREILR IR

ST, ST WUS-5 MR 2 H Aeh{Hd Ui & 37T I Pl ST U] WA TR STell 81 3R
el &1 g Ug] HeH AT B 7T 2 I S 39 e & IR I e & M B f6 g ot Uy
DI AT W, I8 FIRFd AR IR @I I A1 2, IR 3779 59 91 Pl 37! A8 A S § [
579 31Tl &b 9T e, &1 A7 7 U € AT AR 9§ 3R BIC A AT A, Bt aRE § a8 7o uggeii
DI AT S, I I8 fHE TSR 7T U SR DI Tl of STHR Haf IET, B T $HD [T -7
I GeITa & o6 SAP! U] W 37T 7 GHR, NI Sl WUS-5 & -3 H yraerr fovan &, s
= foram ® 6 o damad, TIRUTToThT AT AT T 31U+ R UR 3Tl & & avell |
P14 I8 © 1% U Ul B AT 81 ATH I$ Y 6 IHT U] WhiHd 81 7T &, Tl 59! T
T AH[S® AGeT PR Al 8, Hif STd J§ T Herdl & Al YUsiie wd 4 e 8, o5 9y
T A1 B 2, A1 S &3 A9 B UM 4=rid AT TR It b arsT AT Teb AT o b 39 AR
TR UY] U] & SIAR] Bl U S8 UH T B Ahd © iR ITP] IG-IWMd, TEHTE 31X ST
FIeRT S &1 BT TR Gl Bl TAY T S U8l IS & b Ig-Teld &1 3! qurd $l,
g SNl eI ©, TS WA BIF AT 3R 3D UTH UARId & MR TR BT A1V WIS 6 YU 3
3R 4 5 757 ARBR GRT I R &3 § A ug) S & SR 94 aggeit & offard w9 4
BT SITIT TG, T8 ST oY TRBR STt FHRATYHT, VT UTaen g1 #-1 I8 7191 & & a8 <
ST B, SAAT-3TeT HIRAT H SAAT-37eTT Elb BT & AR I8 Sl Eb B 91 &, S8l ad A%
SIM®TRI § 99 equine influenza @1 ST deil, ST g foham 72 6 ST wat fBrer, wifs ) S 3
IS U, ITHT ¥ G HAT o7 3R T1a F S 37 AT b TS o, ITh! YRR HAT 2T, At aar
=7 o 78 et a8 A, facer 3 g, I8 R 781 8l

it STFHTIRT: MIP] Jierd BT T AT BT AHY 81 T 8 3iR TIed ATD! el &1 26 e
F1 99 21 31t T I SiR smraast urdh & aier arel B ..(aeT)...

1. TR g aMdE: IR, 314 WA R < Bl ... (FIUH)...
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it Tq.q9. SI%QT:IT%'HT: It is a very important Bill, especially keeping in mine the rural masses,
39 IR gle aret H B 2 ...(AGEM). .

off STUMIFY: 39 TR SIa Il TS B ...(FLH)...

# Ta.gw. sreqarferan: S ) €, I P ug-uredd € ofR S Sl I Wed & A G /R B, 98
YRS YAR ST Pl $HB aR H a1 38 &1 ..(FaH)...

it SuwuTafcr: srEqaTforar Sit, # $eRT < 38T § 6 anfl Uah iR Hewy dlef arel &1

S1. IRIIvT g AMdea: 97, § Siedl § @& B N IR, H e @1 A1 5 e B o 919
I BT TN IR o W 2l equine influenza & I BT HHI @t a1 H AR 241 S & HRH 3
S & 98 g ¥ Suate 81 21 31d et SRl & fovam S U €, i1 98l Sude € a1
T2 2, R Suae g, @1 fohw A= # 7, Vsl o Rafy § 9 ae 99 Suaw 8, wife R
AR TET B, AT S DT Bl SIS B BT BIg BRIGT 81 © 3R THARY e 7 SHH] Mrede B
B R TIgd A1 2, 99 99 d6 R el STl 21 3 IR Aol @ 3 € ife 3! 78] 3T
TR, @ VT R o Sip Y Y Srferaridr ame @it R, 9 rfyardar ® & &, ar feae! o
SITQT &R B9 T ?

T, 39 fadgs # U8 919 Ugd § 991 el oIl & oK AaeiR® efe I 59! H A= w3
ST & AT 3 AT <TEd g 1 [A8des & A1y faf=T ugpeii ot sl & fafd= i & forg et ot
SYTRIT A E1 S HhHd I Bs I & T e faeer & smma o)+ sd &1 VT fRufy
#, IR AR TRIG I-ITAP & (oY I¢ TRIS PR N B SR STTaelRe el 81 8, 39
GUg & 6(4) H I§ qIEI BT AT AT fh I INBR IR $=1d AXPR ATeID b (b
SUTE HRATG| TP SIbi BT BIAA g1 SATGT Il & [ Yeb ATERYT U[-UTeAd $Ih1 e oiTd]
HHAT B GXPR B W% ¥ IY-TTeAd] B Yo I S HRATg ST 1Ry Rifdh I8 AR
JR-IR & BTl B 3R 519 W H1E AR BIeht 7, 1 96 forg Fg[es St ) crawen g1 =zl
JATIAY <P ST 8] B TR W ferg If¥eR) & v < &1 a=e g9 I1feyl ST §H9RI & IR
# Uge A Ua1 o oY {6 AR et I8 7, A1 IcbTel S S &1 a] Bl A2y 3R PR
I DY w1 TE B , 1 I SfSd fwar s AR

S 9 forean gan © o5 faf=ed v U Sraex R dedid H, 99 f$dio 3 0 ST 7, 98 W
STHERT B fIfd BRI, SF 915 § SUH TG BRI, SIhT oI, I8 e U1 T & b del
AT W TIRGSITH | J3h: AR forar-udt &1 718 &, amaeiRe Ry # ¥4 e 781 21 < graed
P! AT Bies H UL 2, ITD! q@d gU T 81 © & A ARY ol 81 qri), Fiifs S7b forg
Siged B SIS YT F1RU| g9R Igi 1 IR FH1RaT & v W) sidex Sudey =81 &, 1 I8
B 9T B A

QU 14 3R 15 H THURE R I HUl &b I H fqd=1 2, T8 95 6! I §l S/ B!
Th TS WReg 39 U o W foen g 6 smarmd w® Ieure R e, saa@n
1 T © 5 TS SHUANT 81 Wbl 51 SRIHMH 3R TR Uit & AT R A & URe arel
95 SITYT 3R I Il BT 3R Hedl 3 31T U1 SR o dR ST X8 811 TS 41 T8 HHI-HH 81
S 8, A1 89 39 fog Wt AR &1 g7 F 9% gk 1R B darel gROMT F ARl BT B
IR ST APl § We-23 H Hehia IR P 3T I3 S AT RIevT fFarfredn 1 oraem 81 g
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eI b Tofg 1 U] Tl I@H B a1 7 AdeING & 3R Iqh oy u_iero faferedn a1 ar A
IR TRt BT STl il H B 21 3R Bls I AT © b AR SRIRAT BT gelTot 1 STaR]
P SIFeR PR &, I I8 HifT 51 FedTs I8 © b Sl U 8- o A1E 8 MR A [/ I &, 89 I
STHART BT TS R 81 39 IRRART H 59 Absl &1 dreTe § SHaR Ahig 81 o 8, a I8
LT T dTel! e §l SHI T H PV FATT B T ST BT 7 39 [Jee U= 74 310 219
Tferde= & UST HT-6 TR SN forT &, I8 Ui g1 H SHP! 9T & 19T | HIc 8] BT argdl,
TR 31T I8 & Y S TINTRITNall Bl HRe1 918 ST A118y, Saede i 9erd 8l a1y 3R
T T % MR TR AT BT A1 T8 | 1 $HH M TR 7, 479 We-25 98 & 7gayyi g,
HHMS Y] B TS I B bl Sl GepToidh Y §, SAP! Aol 4eg, HE Med JG BT 597
T 52T T 21 SeH! B FE e g b Y ARIE G I8 foragex 371 vsdl § 6§ 5y
T §, <lfh SR A1 I8 81 $e Ahdl o b Jol pee (2d g MY I8 Al T B Sidey,
I8 AN I BT GYUTAD AT 4] BT W AR FARIAR & @1 STaex &1 a9 | #4171 I8 faa & &
ST 379 /Y 40-50 THIRAT & 9 o &, 99 |9 THIRAT H SATeTeR Q4T SRt €, S a9 -9=8
& % <t 81 oclt 21 399 9g & IRR A B B 2, SHST IR FHGIR &1 ST 21 AfS At
SHAR B Bgld R (ord1 S, T g8 FHRI Sidb 81 Il 5l STeidT R Bl e 4 gadg
BT AT 59 A SIeidT JHTRAT 3Tl A GAlag 8l SG Al 79 Slaex b U I8 fddbed gt I8!
T 6 SHBT &1 HRAT 51 374 89 Sidex W (1R P (% T8 s 9y < § &R fvda 9
&I 1 T IF W AT R B 51 37T T -3 ATl T8t T & AR Bl Hadl O {6 I8 7,
ST 37ToT Ut aTafess a9 Y & 3iR 31 SaTot Al o TIY §1 SAfTY 9d Fordd 9 el ol 4 o
BT AT, T STeraT SEIRAT B A8l GG Bl Hod1 81l Heied, H 891 9 & 94 H
AT J I 8T BRAT AR P U BreadR, U IYUTeld 3 Ui b MR IR &l FUT
SHETAT HRAT 81 IADT SAPT BT AYR Y 21 IR IFD! Feol Yo DI NHHSH 8l s, Al
IHEHT A 8 T o] R UG AR HYDI DI ATHBTAT &b A1 -A1Y IUTAD AT ST B
Syofl 3 377 S| ST AR MY F U8 IAgUE © [P WBR Bl 81, TRIg & 1 Sl IRT &,
RIS 3 SITET TR DI T8 ol SHD! I AR gY U] AT FTIep! g WIS 81, S U] BT F3ATISI
ot =fey, V=Y orgei™ afmacs faumT @f g |ffy 7 o &1 2 ofR § +ff oy | qReIR ol # I8
e BT, Hiifh SHS (71 IHHT ST Jeehet 81 S ..(F9 Y °e)... 51 9 &F forg S
{ AN fora gon &, Ifs 9 Ug I G SHRT 81 1, A1 (e dR ¥ SHe] el Bl 8
TS, R I oY PIs iR fadhed &1 71 o 51 SATT 3T ISP J3ATSl & IR H $B 1 FB
T T STANY $ IR | G, W1 WS Bt 7 Joive fhar 21 Suavafa ggied, § amus qregd
{ #AY ST BT g A AR § (5 G Sl & oy fR -7t aeeht & @i sii) dveror §
2, R $T7@! IUSIT AR ITARCT 21 R WS & b Ml F 97§ 7 T U1 0 2, Al
TR W1 H A1 Wrl $ AR % I8 21 SR U R &6 BRI AT M Ry SR
SRIERI STFAR § s © 3R GRT © Street Dogs. 9 a1 SIMAR] H TR dHRT H TR Ug3ii $7
TR HR P AT ARBR BT & 3 3N TS, TAlebed YRTRIT DI 81 T T U, FAfP b7
PIS AP &1 21 TR AT Te! 81 B BRI J golTol A a4 I8 Y, P A dferd I8 1Y, Ik
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STErTEYT R ¥ dferd 78 1Y, A1 d FATST § SR el <31 3R I A1 A Wl I8 I 9 Fhdll B
AT ART Mo fae= ® 5 U1 o & U o9 59T WRBRI AT Aldhel UI— & d8d ol
AT ...(AHd D) ...

T 9gd &1 Heaqul U% 21 B9 IRi BT SR SR &1 T GUR & forg g9 auf 3 uggait &1
ST fopaT &1 319 A1 89 1 18R | WA, Uy 1 9789 9 3 ©1 39 YR [ H I SAea”l &
forg, S Scural & forg, S BN < # o €, SHH! IS cgaven el 71 8w § 5 g9 forg
3T} Pl BT B, IR SHH VT FaReAT 81T, Tl STRTE I VIR TR DI AHA Al T Y] TAR
Bl TET 31 qepel|

STet aa frafd @1 o 2, [ftad dk 9 AR {5 SHaR @) are 318 A7 78 7, fiarg 7
P Tp A, ol ISl B I97 W 96 BT 7, 3M9 W 9 &, 9% © indigenous horse, ARATS! 814 &1
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SHRI JESUDASU SEELAM (ANDHRA PRADESH): Mr. Deputy Chairman, Sir, | stand to support
the Prevention and Control of infectious and Contagious Diseases in Animals Bill, 2005. | would like to
congratulate and compliment the hon. Minister for bringing forward this Bill. As pointed out by my
senior colleague, it is important that this Bill is considered and passed unanimously. As you are
aware, this Bill has not been brought just now, but it was brought when the Government took over in
2005. Then, it was referred to the Standing Committee and the Standing Committee went into
various clauses and they made certain suggestions. Those suggestions were again examined by the
Ministry and most of the suggestions were incorporated and acted upon, but some of the
suggestions, which were basically administrative in nature, were taken care by administrative
actions, and accordingly, the Bill has been now placed before the House. | would like to draw the
attention of the Members of the House that basically, the Bill is brought to prevent, contain, control
and stop the spread of certain contagious and infectious disease among animals. Secondly, the

outbreak or spread of such diseases from one State to another, and, thirdly, to meet the international
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obligations. Under article 253 of Constitution of India, the Parliament is empowered to make certain
laws which enable us to conform to the international Agreements and, also, to make treaties with

other countries.

Sir, both, Dr. Narayan Singh Manaklao and |, had the opportunity to work in the Animal Welfare
Board for quite some time. | would like to submit that the animals are part of the human culture. God
created this universe, and, alongwith human beings, He also created animals. Animals have every
right to be treated properly; they have every right to be taken care of. | think, they are intertwined in
our social, economic and religious lives. They are treated with veneration; they are treated with great
respect. Sir, you know that we have symbols of animals as our national symbols. We treat them with
great respect. They are also linked to our lives because India is basically an agrarian country where
most of the rural folk depend on them in their agricultural operations, which include the draught
animals. Of course, the role of the draught animals is decreasing as we are progressing
technologically.

But, still we depend largely on it for our food, meat, wheat products and its by-products. We
consume a lot of meat, and, not only, we consume it here in our country, but we also export animals
and animal products. Fortunately, Sir, we are number one in the entire world in the cattle and buffalo
population, and, we are number two in sheep and goat population. We have one-sixth of the world's

cattle population and nearly half of the world's buffalo population.

We feel proud in abundant flora and fauna and the animal population is also really making us
proud. We export animals to Europe, Arab countries, Bangladesh, Pakistan and also to our
neighbours also. Last year, we earned around Rs. 3,000 crores by exporting meat. We are also
number two in poultry exports. We know that the Government of India is promoting egg-
consumption by asking people to take one egg everyday. Sir, because these animals are intertwined

in our lives, it is our duty to take care of their health.

Of course, the Government of India, starting from the Second Five Year Plan, has been
implementing various programmes to control the diseases amongst the animals. Moreover, it is also
assisting various State Governments in implementing plans and programmes. Where the
Government of India is not doing it directly, they do it through the State Governments. Various State
Governments take up different programmes at the District level. We have field-level officers and there
are committed veterinary doctors who help people in the villages to diagnose as to what is wrong
with their pet, draught animal or whatever it is. There are some people who love animals much more
than they love their siblings. | think, this is a great affinity between the animals and the human beings,
especially in India. Sir, in this background, this Bill indirectly provides for right of an animal to be
taken to clinic. Suppose anybody notices that a particular animal is suffering, he is bound to take that
animal to a clinic. These are certain provisions in the Bill.

I would like to say that more than social and cultural links, this Bill is basically brought to help us
to facilitate our international treaty and also to bring a uniform law throughout the country in respect
of controlling and preventing such communicable and contagious diseases. When you say that
we are exporting on a huge scale, | must also tell you, we also have to abide by certain international
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obligations. International Animal Health Organisation, which used to be called OIE, is an organisation
which basically determines the guidelines for status of health of a particular animal for export. India is
also a member of this Organisation. We keep on getting certificates. Sir, we have certain specific
areas. For instance, the Murrah buffalo of Haryana is famous worldwide. We have the bull of Ongole.
Ongole bulls are worldwide famous. They are from Andhra Pradesh. We have great culture of specific
breed which is of world standards. | think, once we have to export such animals, we need to get
clearance from this Organisation which specifies certain guidelines which are determined as a part of
international animal health code. So, in this connection, this Bill is brought under article 253 which
empowers this House to enact such a law.

Sir, this legislation will provide for monitoring, effective control and containment of infectious and
contagious diseases which normally inflict the animals. As | said before, certain areas should be
declared as controlled areas. Controlled areas means such areas take all the sick animals and then
provide for declaration of that area as a controlled area. This also provides for elimination and
probably control of spread of such disease. We have disease like Anthrax which is a deadly disease.
Nowadays, Bird Flu is also noticed everywhere. Foot and mouth is also a very common disease. This
Bill also lists out all these diseases. | do not want to repeat these diseases which are not only
infectious but also contagious and harmful for the human beings, harmful from the social harmony
point of view. Rabies and Anthrax are fast increasing. As you are aware, as far as disease control
among human beings is concerned, we are able to enhance our technological advancement and
then are able to find cure for all the ailments. Similarly, we should be able to treat the menace of
certain contagious diseases which could be harmful for human beings. That is why this Bill will
provide for regulatory mechanism. Among other things, Sir, if you notice, this Bill has seven chapters
and 45 clauses dealing with various provisions for control of these scheduled disease which are listed
animal-wise and bird-wise. Certain category of animals have these diseases like foot and mouth
disease, a common disease which we used to have for a long time. We have been able to now
contain it. Similarly, in that, there are sub-virus, virus O, virus A, virus C, virus Asia one and virus
which was not stereotype. Like that, animals get infected because of probably immunity also. So, it
is important that we notice them and treat these diseases at a right time and then administer these
drugs. So, is the case with vaccination. How to use this vaccination. Then the certification also. Sir,
we have seen in recent years that because of the absence of such a uniform law throughout the
States, different people are adopting different procedures, leading to complications and some
misuse of certain procedures leading to litigation. We have also seen a lot of write-ups in the paper
regarding some of the NGOs because we must appreciate that in this country, a lot of NGOs are
working hard. They are taking care of the sick animals. They are treating them and they also need to
know that this particular section exists. It should be controlled, properly regulated and guided so that
animals are protected, taken care of and contagious and infectious diseases are prevented from
spreading from one State to the other. | think these provisions are well laid. | only hope that this Bill is
passed unanimously and the machinery is put in place as quickly as possible because it is already
delayed. For the last 3 years, the Standing Committee is seized of this matter and it took some time

to clear it. | suppose the Standing Committee made certain observations. | wish the hon. Minister
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would keep those points in mind while implementing because the Standing Committee felt that there
is a need to have a separate designated officer instead of leaving it to the village officer because
village officers do have a lot of other work and designating them as specified officers may be a
problem. | think we should take it up seriously that there should be a separate cell to administer the
provisions of this Bill which will become an Act after its passage. With these words, | once again
compliment and congratulate the hon. Minister for bringing such a piece of wonderful legislation
which is going to take care of the problems associated with our animals who are part of our social,

economic and cultural life. Thank you very much.

SHRI MOINUL HASSAN (West Bengal): Thank you, Sir. | rise to support this Bill. It is an
undeniable fact that livestock is an asset of our country like other assets. So, we must take care of
this asset, and | firmly believe that it is our national duty to protect this asset. Animals are a part of
our civilization. It is a fact that civilization is built by man. But in our country, there is a good scope
and a good place for different type of animals who are very much lovable to us. In this perspective, |
would like to welcome this comprehensive Bill which is thought out. Apart from this, it is also a fact
that our country is agriculture-based, and till date, agricultural production and agricultural activities
depend upon animals. So, it is our bounden duty to take care of livestock of different types of

animals.

Sir, my second point is this. | have found that there are a lot of chapters in the Bill; seven or eight
chapters. There are many schemes run by the Centre concerning the animal disease. They give
assistance to the States for preventing this disease, which is infectious. There is a national project. |
am referring to the NPRE. Another project is FMD-CP, Foot Mouth Diseases Control Programme. |
have seen that there are some districts included in this national scheme; 54 districts. My suggestion
or my proposal is that the number of these districts should be enhanced. Sir, many times, it has
come to our notice — | have seen this in the newspapers also — that the animals are affected by this
type of diseases, Foot Mouth Disease etc. So, there is an ample scope for enhancing the number of
districts. All these are the Central Programmes. But all the Central Programmes are implemented by
the States. So, there is a scope for supervision. If there is no supervision, all the schemes will
become void. So, | would request the hon. Minister to find out a specific mechanism for supervising
the schemes properly. | have noticed that some guidelines are there. But that is not enough.

Proper and timely funding of the project is another part. The Government should respond timely
by allocating funds to the States for all these programmes which originate from the Government of
India.

Sir, my fourth point is this. | am very much worried about it, and | want to specifically mention
here that West Bengal is a Bird Flu-hit State. Six or seven months back or, say, nearly one year
back, several districts were hit by the Bird Flu. Till today, only one or two districts are affected by
this, and one of them — perhaps the Minister knows this — is Malda. Malda is badly affected by it; we
are very much worried about it. Sir, my submission is like this. The poultry owners are not affected,
but domestically, every house owner, every common dweller is affected by the Bird Flu. Sir, my
submission is, there is a scope for compensation. The modalities for paying compensation
have to be properly found out. The modalities should be introduced by the Central Government in
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consultation with the State Governments. My demand is that the entire expenditure should be borne
by the Exchequer of the Government of India. There is an important word so far as Bird Flu is
concerned. It is, called 'culling'. It is a very dangerous thing. It is very difficult to cull or segregate the
affected animals because these birds may belong to a widow or a self-employed woman. And if there
are only three or four birds, then, it is very difficult to cull. So, we must find a way out. Many times, it
is inhuman also at many places. So, we must find out a proper mechanism for culling these affected
birds. We must seek the help of self-help groups in villages. Basically, it is the tradition of India that

birds and goats are very much affectionate towards the common people.

Another point is that when the officers go to cull the animals, they must take tablet like Tamiflu. It
is a very costly tablet and it must be adequately supplied by the Government of India. | demand that
there should not be any improper supply, so far as proper medicines are concerned because those
who cull or segregate the animals are going to be in danger today or tomorrow. So, it is our duty to

equip them properly to face this problem.

Another point regarding this bird flu, which was mentioned by the first speaker also, is how you
detect the bird flu. There is only one laboratory in Bhopal. Why don't you have three or four
laboratories in different metro cities of the country? If more laboratories are established in different
cities, it will be helpful. Then, who will give the certificate that there is bird flu or other diseases?
There should be a designated officer in the municipality or in the local panchayat area. It is not clearly

stated in the Bill. It was one of the suggestions of the Standing Committee when it was discussed.

Another point is that one of the diseases mentioned in the Bill is anthrax. West Bengal is also an
anthrax-affected State. | belong to Murshidabad district. Three or four times | came to know that the
cows in the district were affected by the anthrax disease. People use the meat of these cows and feel
unwell. It is a very serious situation. | have a news report that three or four people died after taking

anthrax-affected cow meat.

| would like to say again one thing, so far as the Bill is concerned. How do we work when there is
infection and there is no immunity ? The immune mechanism should be strong. It is stated in the Bill
that it will be properly monitored. It will protect life if we properly look into it. | would like to get a

response from the hon. Minister on this point.

| would like to just quickly mention two or three points, which are related to animals or livestock.
One relates to feed and fodder development. It is a programme of the Animal Husbandry
Department. The issue of feed and fodder has a significant bearing on the productivity of livestock in
our country. But it is ignored. Due to increased pressure on land, there is difficulty in fodder
development. There is a gap between demand and supply of feed and fodder. So, there is a need to

establish a fodder bank. This is a proposal to the hon. Minister.

Another point is regarding the biotechnological project which is quite necessary at the present
time. There is a proposal to enhance the facility of biotechnology research. Another point is regarding
egg production. India is one of the three largest egg producing countries. There should be proper

assistance to the State poultry farms and duck farms. There should be universal vaccination of
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animals. When | talk of the programmes, there should be an awareness programme on behalf of the
Ministry throughout the country. The awareness programme should be undertaken through the

electronic and print media.

One of the major reasons for bringing forward this Bill is to facilitate import and export of animals
and animal products. One of my questions is: How do we stop illegal export of cattle from our
country to Bangladesh, to our neighbouring country, right from the borders of West Bengal and
Tripura? Cattle are going across the border indiscriminately. It has a law and order impact also. So
we should legalise the system. Why don't you legalise the system? lllegal export is going on from
Tripura and West Bengal to the Bangladeshi areas. My point is, this provision or this Bill or this Act is
enough. But it is our duty to implement it properly. With these words, | conclude.
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HeE | X Al 3G AN DT 95 91 DIV 81 Fhdll & AR U U9 A oI I8 AR GHH1RAT IR
H1q A1 1T ST FHaT & MR U &7 b W1 BT 18 W < Fhd B

IUFHTEE Sf, S8 Teal b A1 H, A 7341 ST 1 faged o & fog g=rare <a1 § 8k 39
faeRIe 1 Tl HRAT E A1 & A G dier Bl gorord al, e forg smaer ff § g=yare
EaGIE

£t Rrar=s Rt ([FeR): STawege qeiey, I8 il 9 I8 o 71 5, SUd 00 S #er @,
I HAT BT H 7 72T BRAT § 3R SHD! Aga BRAT g b 57 IR AU A1 Yo bRl A U8t
T RIHTI A1 30T St A PRAT 181 § MR A1 #/31 Sff &b A1egd 7 417 I8 Ribrrd IR
F W 21 fades &1 i 9Ted &9 A & o) # fm S & Swet W Ot wEh § 5 9w forg
U1 T & o 2Tea 1Y ST A1 <R & AT TSI R Ul 7e] b oreg pivii 3 oY U wresf b aped
forelar a1 €| ARBR BT S |17 & 9AT ST dierdrel B 9Nl 8, $9P 919 | Bis R, ol G &
T AT AT S WRBR B 9ga gTaRied #31 § ofR fafy #3 S f ST 9t 7 93 gU E,
ITT fadres T SRg YT o7 HRT S R BT {6 5 | HH |I9T F AFTel H AT A= axeil
Q| AT U IS T € T BR W 98 HRS QT S| HIWT ST & 44 A, D AIER A
el 8, RTRI®T 89 ST ®R &1 SfoY 39 RIS & a1, H 39 a1 Yo B <&l 1 7
FE {5 39 fadas & 9o 1 7420 , S9 7 BT F GHT HAT g 984 SUTGT D] AABRI T8l
oft, 3nft WTE I TS ST 91 2 &, 8 Aol & IR H gAD! STHBRT el 3R 39 seae= g
9 gRM qar {6 IYET A U 3R A B g8l § S AT ©, T8 U o1 73 TR BRI$ 90 |
SITel Bl 8| faewT 59 919 &1 & {6 S & s+ 91 argesl € ¥eT 8, 29 &1 off Sl 8, 89
SIS & fSTrepT 3T T91 HEIGEH &, SHD [oTY Sl SfefeHe €, 98 0.48 URWC &I 81 I8 Wl 6,
S B8R 9Rd BT fIEm= &, S 89N <9 BT JEI 31 2, S8 I9g WRPR P Slaece! § & IReR
S e a1 XEY 8, ISP 98 AT PR AfehT § ATORY Ve FaTel o1 AT b o0 TRBR & s
TAYA TR AT I8 B S 72 &1 30D U MIP! 95 UfaT AR Yg H 8, IFD! B AR I
HHd &, T8 TR FHST | e8] 71l 51 H f[I8R F ol § ofR R @R # <t o< 30 €, 98 Su-
T HA A 1 H ITT SRIER § 9IT UG 81 AT % ©oT Ia+ RN ST A1 3N &, IqP! IR
B8R ARPR N B, A U TR BRIS $UY B IR a9l [T8R WRHR 1R 7711 I8 Rith
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fSER WRER BT & AT T&1 8, ARI o0 AXGRI BT AT T FAT 91 85 7, SAd o1y 3P
T U1 TR 7, o1 S W U W ff I @ T8 AR 8 € 3R TN TR URPR 3N Je 9w,
fIegpd ISR T&g A AN B! IIEATs 981 J8] 8| T IR, A3 B, TR TR, DGIT HE T T
Foldex B TETE BN IR 5 Rt # 98 Fotaey 81T, IHDT 70-75 HIAGT ST 1400, 1500
TIY AEH | B B 2, 31 IR-IRE & 19 | g8 B B, $AD] 3T B4 contain B ITH,
B 3 I S I BT IER B UG, FE §HAR] GHSH &P 18R D1 A1 8| AT 95 B Ui, agad
&1 Y& He & J7ao(E g4 W8 81T § [P 9SSBT AT PR qTidl|

# A8 91d I8 FHE1 daredl § B Hhmd I uggsi B e 8, $9d foy Sl ST 7, It
P g SATET BIeH & 3IR I BT ST, A 9 I & (AR F forg st fafered 2, S garst 7, 98
ol ST & HET 1 S TP SR, &1 SR IGHR B S dTel AN 8, TAR J81 9gd 9N TR
AN, QX < 4, 1T & ST H, STd g8 < dTel SIaR $T g8 God Il 2, 1 a1 & 4IRTs & forg
SART SITERT BT AR IR, JST TR o 31T &, 3R HIg WehlHd N 36 U BT 81 ST &, 1 9
HE] ¥ SHPBT @I VhIS B YU I SellP H Pls HehHh I Bl AT, 1 IGb SIBIhRU & o0 g
WANT U1 'l A AT, I8 TP 98 991 FaTd © AR SHST S &H ANl BT WIS TS| 87T
T & T ST TS S aTell HH €, I S IR R I@T S, 396 SHI IR e 3@l
M 3R ST Bl AleqsIgos fHAT S| 3FR A9 BT I G0 H 81 < Tdhd o, dal STDI
AfTSIgsS HINIY 3R IP & P A1ST BT U o] ARBR 1 g8 B &4 39 a1 4 e el i
T AN BT Jud H Hel, PR G H T8 fAerar &, O 9P B A8l PR DI I g8 BT
EIRNENR RS EICE]

S IR el STHER €, S gl 8, BN I8! IR # va Fiemy 2, fgR # ok 3o mewr & 9t
de § e g1 TR 79 § 98 9T 38T ® {6 VU SR B BIS VAT AehrAd 9T 8 S,
T ST UTefg] STFER &, S99 W1 98 0T thel, SHBT 31T B A1 ? SATY &HDI VAT o1l © b
HHMS I F g4 F Y ST 0 Gl THaR] B §715 2, S9 gal § W SIaRi 3 9 e
T STQ, ST 89N I8T &, <l J UTelq STHaR 781 8, Jifd I Hl HHHT BT W1 8AR ITel
SIFERI Bl BIaT 81 H A1 430 A8 e | oMRel B b U Siaxi &1 6t =0t § 2nfiet fevan
ST R [TER TAT ITR T & (A T B aoie | IR ol 39S AR 86 $8 @
T & HEl 81 B RS 7 5 Ay w3 Sft o S gv e gena iy €, S enfie S 9gd-
ERSRCRIEIE

$t sihiuTer &1 (B<iTe): SUQWIEel Heled, H SMWRI § Wl. M TuTel J1ed Sit &1 {6
SR WIS FHE! & TIRAT & AT 9gd U1 a1 Pel ol § 3P UiT 3R 3@ gy A I8 de
AT § 3R i1 P8 TARY WY, $9 S H IYIT F IR 7 3R a7 & ar # &, 6w &
IR H &, TR & H TG, TS ST HHS! 7 B! T Wae™ & w4 H G HR Ardl g, af
9 < DI I8 TS| AT Pl 8 BR1 H AP S| H 9 Pl AIGA © b 39 <0 H A A BRI
<t ) fafdrear 81 78 81 R 't ieR ufds A1 Srar 2131 St g6 ) AT dal €, i AT
A St o 3R 2, ST W U MR AT § AT 9T B & oY B IS RS B1 Uge g
TITET &, B9 g1 3 e A Qo ST Bl 8, Sa U o Bl SR 8131 &, Al Wk Pl TRS
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S, 39 ged H g8 R AT wsHl, T9 EHN URT AT A= UT R & 7Y SmeT| g9 el &
T AT I $3 & g T8 S gae fene ugpes fore 9 2, faRiy gaR @ e
ERATE YT TR &, IATh ATATITD ALATY BTH HRl & - H ATed Sl R 3 SATIDT TUR eh bRl §
5 3o 9 919 I S [haT, ST HHET 7 B8l © 3R 39 IR § Jed &I Wi SI=+71 =1fe¢ {6 3
FIRYT TS P8l A 872 g AH-A1G foral & fob SRl 9feas gie & BRI s 81 89 g1 4
Tt SR % forg Srueit AR eyawenait & S &1 ®U <A1 91ed §, 39 IR 8 | a1y 3R
31T 3 7S & 1 3 ol o) i1 gRT1-25 H el §og Bl HTaeT 61 2, 991 94 & 15 oiF 711 w”
9 UDHR P G BT, NMID] TRV BT AR H A8 W AT =180 §, I8T 0 S #341 off 61 99
Fegot AT B & PR AR FIHT R GIH BIE T TR F TP 997 W I8 7=« o 2 6
Fo} TMdeT IR AR T AR TS 574 ATATSITE] &1 91 &R {2 ©, 98 ATaroie! sara & fb
<9 R H 7149 Bl g W Y b Bl e &1 7 39 A I8 AT § o 9 W B a1
Y| i1 A &F T ATATSITET el &, I8 g WRA & (7Q I T&1 81 9k Stad Jedi bl <2 &
3R IRE ST MY 4 7S] $qD] Bl a1 Sl g1 H A9 A FdeT $R a1 g & 319 37 911 Bl &
H IGHR T AL TAT ST TG B, Al 87 T AN AT AR 8111 F R & I1ea it 1
IT! S7eercl H gU a1l Bl TRV fael & fofy g=yare <l g SR Jeied, 3ad! WY g=are <l §
{35 3TTa= =1 dter 1 srawR e

SHRI SHARAD ANANTRAO JOSHI (Maharashtra): Mr. Vice-Chairman, Sir, the Standing
Advisory Committee on Agriculture of which Prof. Ram Gopal Yadav was Chairman and | had the
privilege of being a Member examined the first draft of this Bill three years back. At that time, the
draft of the Bill was prepared as a knee-jerk reaction to the incidence of bird's flu in Maharashtra.
Shri Sharad Pawarji had hurriedly gone and visited those places and successfully brought the
epidemic under control. Health Minister had also gone there and helped in bringing the contagion
under control. | am afraid, the draft of the Bill is still influenced by the kind of thing that had happened
in Maharashtra at that time. We have had the recurrence of epidemics like that in Bengal, Assam and
in other parts of the country also. But, the character of the problem has quite changed and | think,
the last three years, from 2005 to 2008, have not been used by the Government before bringing this
Bill to the Parliament. Number one, we are now facing a situation post terror attacks in Mumbai,
26/11, and it is recognised that the next time, the terrorists attack this country, it will not be by any of
the methods they have used in the past and they are talking of a biological warfare and use of
techniques that might affect the human food, as also the animal food. | am afraid, in 2008, the Bill is
essentially a 2005 Bill and not a 2008 Bill. There is no provision regarding the carriage of viruses in
vials, etc., and deliberate attempts to spread infection and contagion. It is a serious deficiency in the
Bill. Sir, talking of contagious and infectious diseases, we have to think of three things. Number one,
you can have infection and contagion from an animal to another animal of the same species.
Secondly, you can have contagion from animal to other types of animals. Then, there can be
contagion from animals to human beings. And, number four, and probably, the most important is the
transmission of contagion and infection into food products that are produced from these animals that

we are discussing about. Since the food products are involved, the question that we have to raise is
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whether the mechanism that has been invented and that has been devised in the Bill is sufficient to
control the infections and contagious epidemic. There are few provisions in the whole Bill about really
the prevention of the contagious diseases. There are about 14 clauses in it. | think, as in the case of
terrorist attacks, we do not think so much of proactive measures that can be taken. We are thinking

more of remedial actions or knee-jerk reactions to epidemic or incidents that have already happened.

The first question that | would like to raise is very closely associated because contagion comes
from animals to food products. When we discussed here the food safety Bill, the question that was
raised was whether the Food Processing Ministry was the best Ministry for administering that Bill. |
had taken the position that the Health Ministry would be the most appropriate Ministry to handle that.
The first question that | would like to raise here is whether the question of contagious and infectious
diseases should be handled by the Ministry of Agriculture, or whether the Ministry of Health would not
be a more appropriate agency. If there had been, as Prof. Ram Gopal Yadavji pointed out, an Indian
Council of Veterinary Research and if we had adequate infrastructure in the whole of the country
under the Ministry of Agriculture, then there would have been possibly some justification for keeping
it under the Ministry of Agriculture. As it is, | think, we need to reconsider : should this Bill not be

executed and implemented by the Ministry of Health rather than the Ministry of Agriculture?

Then, the third point that | would like to make is that the impression given by the reading of the
Bill is that we presume in case of animals that all contagious and infectious diseases are necessarily
fatal and, therefore, what we try to do is culling out. Now, the word that is used here in Clause 25 of
the Bill is 'euthanasia’. | think it is a very wrong word to use. In the Oxford Dictionary, the word
'euthanasia’ means killing of a man who is suffering from an incurable disease. But the practical use
and many legislations on the subject have given it a different connotation. It means that you have
obtained the consent that the culling is being done or termination is being done on the suggestions
and the request from the person concerned. In this case, Sir, in most cases, we shall be culling the
animals — not on the request of the animal because dumb animals cannot express themselves
because we want to stop the spread of the infection. So, for 'culling’ of an animal in order to stop the
spreading of infection, is not proper and you will have to devise another word. Euthanasia is certainly
not the right word, and, | think, in clause 25, the word 'euthanasia' ought to be replaced, as one of
my colleague also suggested, by a simple word 'culling’. You don't need to use a word that is not

commonly understood, and, even if it is understood, it is not understood in the proper sense.

Sir, the next point, which | would like to make is about the infrastructural development. Since the
occurrence of bird flu in Maharashtra, we had three years to create laboratories, to make hospitals
etc. Nothing has been done, and, even today, as Dr. Manaklao was pointing out, at a place like
Jaipur, the blood samples have to be flown to Bhopal and it takes months together before you know
whether the animal is actually infected. So, this time should have really been used for creating
infrastructure. Sir, with regard to the important part of the infrastructure — as Mr. Ram Gopal Yadavji
pointed out, for years, the Standing Committee on Agriculture has been suggesting its importance —

is creating the Indian Council of Veterinary Research, which has not happened.
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THE VICE-CHAIRMAN (SHRI PRASANTA CHATTERJEE): Mr. Praful Patel, | can listen to your

conversation from the Chair. Please. ...(/nterrupt/ons)... Please continue, Mr. Joshi.

SHRI SHARAD ANANTRAO JOSHI: This very morning, there was a question and it was pointed
out once again that establishment of a separate Indian Council of Veterinary Research is a very
important thing. Today, again, the Standing Committee on Agriculture has emphasised the fact that
it is necessary to create this ICVR. We were told in the Standing Committee, it may or may not be
factually correct, that the important thing is that the ICAR is very jealous of its own sovereignty,
jealous of its domain and has been opposing the creation of ICVR. If so, | would humbly submit to the
hon. Minister of Agriculture that before starting the implementation of this, we should create the ICVR
and the necessary infrastructure that goes with the successful and efficient implementation of this

particular Bill.

Sir, the import of animal products and animal food is the last item, which | would deal with. | had
to deal with that as the Chairman of the Task Force on Agriculture. We had a very serious problem. In
the United States, people prefer eating for their food the chicken breast and they do not like eating

chicken legs while, in India, chicken legs are extremely popular.

We faced a serious problem because the United States was trying to literally flood India with the
chicken legs that they do not use, in any case. We made an enquiry about it as to how is it that
Australia and New Zealand have faced this problem. And the answer that we received from New
Zealand authorities was that since their chicken varieties were not imported from the United States,
they did not face this problem of getting any contagion from the import of chicken breast from the
United States.

Unfortunately, Sir, in India, most of the poultry industry, as it has been developed, has been
developed on the basis of imported varieties, and, therefore, India is particularly susceptible to being

affected by all imported food items. Sir, the next point is about the food products.
THE VICE-CHAIRMAN (SHRI PRASANTA CHATTERJEE): Please conclude.

SHRI SHARAD ANANTRAO JOSHI: One minute, Sir. Since the responsibility of executing the
Food Safety and Standards Bill has been given to the Ministry of Food Processing Industries, | would
recommend to the Minister of Agriculture to take it up with the Cabinet and make the Ministry of

Health the responsible Ministry for the implementation of this Bill. Thank you.

SHRI SANJAY RAUT (Maharashtra): Sir, | rise to speak on the Prevention and Control of

Infectious and Contagious Diseases in Animals Bill, 2005.

At the outset, | would like to thank the hon. Agriculture Minister for taking care of the animals
who suffer from any scheduled diseases and for the measures provided in the Bill to eradicate them

with a complete check to its spread from one State to another State.

Sir, | am happy that the Bill covers many of the important aspects with respect to animal health

and welfare, infectious and contagious diseases and protection of public health. However, | would
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like to suggest some points which may be considered for incorporation in the Bill.

One, the Bill should provide a scope for animal registration/flock registration and necessary

funding for the same.

There should be scope for national animal health information system for creating a national level
animal health database.

There should be separate central veterinary institute like Indian Council for Veterinary Research in
line with the councils such as the ICAR, the ICMR, etc., for better funding and research,
development and education activities.

There should be a provision for national level animal health commission or zoonoses commission
which can take the overall responsibility of regulating and monitoring infectious and contagious
zoonotic animal diseases, and in emergency situation, it can take care of the threats from biological
weapons/bio-terrorism.

Sir, there should be scope for establishing good research and diagnostic laboratories, vaccine
research institutes, and veterinary drug research centres for some of the most important chronic
infectious and contagious animal diseases, such as brucellosis, tuberculosis, para-tuberculosis,
etc.. They are required because the farmer cannot bear the treatment cost of the diseases, and also
he loses the productivity of the animal. Therefore, funding from the Government is required to take

care of such diseases in animals.

There is a need to create different zones and compartments for the prevention and spread of
animal diseases and also for creation and declaration of disease-free zones, disease-controlled
areas, disease-infected areas and eradicated areas.

There is a need for national networking of laboratories and multi-sectoral coordination and
cooperation, especially veterinary medical linkages.

As the Bill replaces the Glanders and Farcy Act, 1899, the Dourine Act, 1910 and any law of any
State inconsistent with the provisions of the Bill, there should be a provision for compensation to the
owner of the animals/birds where the animals are euthanized/birds are destroyed in the interest of
public health.

The Bill does not speak much about regulatory measures for disposal of biological/hazardous
waste. Therefore, there is a need for its safe disposal generated from animal enterprise, research and
other activities.

Sir, the Bill, when passed, is going to help to control animal diseases of public health significance
on a national basis and promote import and export of animals and animal products by meeting India's
international obligations.

| am sure that these suggestions, if incorporated in the Bill, may make it more comprehensive
and bring about scientific and systematic changes in the overall management of animal healthcare
system as a whole.

Thank you, Sir.
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SHRI BIRENDRA PRASAD BAISHYA (Assam): Sir, | stand here to support the Bill. | would like to
congratulate the hon. Agriculture Minister on bringing the Bill. After a long journey of three years,
today, the Bill is introduced in the Rajya Sabha. Sir, the Bill is introduced at the time when Assam is
suffering from bird flu. It is a big problem in Assam. The bird flu affected almost every bird of Assam.

Sir, our village economy is totally based on agriculture and poultry farming. Floods have already
created a havoc in Assam. Due to heavy floods, lakhs of people have become homeless in Assam,
lakhs of hectares of cultivable land have totally been destroyed and thousands of animals have been
killed. It has very badly affected the economy of Assam. As a result, poor people are losing
everything in Assam. They have no rice to eat, they have no water to drink, they have no clothes to
wear and they have no homes to stay. This is the condition of the poor people of Assam due to heavy
floods. Now, after floods, birds' flu has created a havoc in Assam. As already stated by me that the
economy of our people, particularly at the village level, is totally based on the domestic poultry
farming only. Due to the bird flu, already the State Veterinary Department in Assam has started a
culling operation as a result of which more than 4 lakh birds have been culled in Assam which
affected the economy of Assam very badly. At this crucial juncture, we need assistance, special
package, special help from the Union Agriculture Ministry. Sir, as | mentioned earlier, | would like to
request that the Central Government should come forward to help Assam at this crucial juncture by
providing a special package, including the setting up of a Bhopal like diagnostic laboratory in Assam
because Assam is the hub of the north-eastern region. The north-eastern region consists of 8 States,
namely Assam, Mizoram, Meghalaya, Nagaland, Tripura, Sikkim, Manipur, Arunachal Pradesh and
there is no research laboratory in the north-eastern region. Guwahati being the hub of the north-
eastern region, | hope, the hon. Minister will consider this idea and at this crucial juncture and at this
particular time, definitely our dynamic Agriculture Minister is going to open a research laboratory in
the north-eastern region. And Guwahati being the hub of the north-eastern region, definitely, the

Agriculture Minister is going to set up this laboratory in Guwahati.

Sir, it is known to us that communicable diseases like TB and bird flu spread from animals to
human beings. The Government should conduct a veterinary research. By supporting this Bill, |
would like to request the hon. Minister to kindly set up a separate Indian Council of Veterinary
Research by separating it from the Indian Council of Agriculture. | hope, looking at this region, this
Government, particularly the Agriculture Minister, is going to take very serious steps towards Assam
and he will come forward to help the Government of Assam and the people of Assam. At this crucial
juncture, they have already culled more than 5 lakhs birds in Assam, but due to the shortage of
machinery, due to the shortage of expert people, the process is going at a very slow pace. So, |
would like to request the Government to send more teams to Assam, more experts to Assam with
sufficient funds, with sufficient medicines, with sufficient budget, and | hope, the Minister will

consider it. With these words, | support this Bill.

it et Tee (9ER): Suqweas Jeigd, ol $B & U8l o/@aR #, Tellfdo W 3R
T8 AR AR ATAE] | AT b GRTAT H GreR o A1 81 ISP q1e AR T 6 AT U] dl, TG
SARN Bl I AR BT AT B TATI G IRITR 3 AT G TR MEH HT, g RIS EH BT, Sl
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T AT R 2, IHBT T B AT HIe] ey & A M 771 3R g BT Igel 1 8Ial, A
IMIE I ANT BT I18d ST et 18 Bt fder S 2, 98 SareT ®IR Bkl 2, of avrar 2
IqP IR H Ugel W BIs & el (A1 T, S SART U &, ISP IR H I8l 9 SI1&T &7 el
fear Tml # sud AW A Y8 Bl ARl § ($ I8 N B Al T E, I§ F9aqgd § g
ARTEY 8 3R UYET & Ui ST 3P| Ade1 & 98 9gd A<e! 81 30D f7g § U] qems <
TS g, b 399 O U wraers A1 8, f=9 &4 o1 & b STl Igjer g arel &l 8, S 3el 3
RTIR PR dTel AN &, ITD] 98 qhelth s8I, Fiifd 3T BT §11 B 19T DI WO 3R 5T
IR Tl BRI | ST M §HH HET & b &H I D1 Fet # qt ST 31, 579 Iqah1 Fafrer g
T I [ BT AT AT ST BT 6 SR 9] @ 1 8, I Bis G o 781 &, A1 A Sqab!
TIR-A § of S § T HSATS B2 S U -1l 8, D! AT SR Bl Al H of S § 1
W BM? fhd TRE &1 PR d8i d1e] SM? AT 39 TR SR IR HAT 1Y ST {9
IHURE T 8, I TR Al farR =1 =nfzy)

HEIGY, GO a1 H I8 Bl ATl g b M o, ol wad1 s99 & 2159 Job 4 W
TS W BRI ol U 2, ST UTerq Tl 2, Afd Seal W gAd Yad 21 3t O MU 39 gl b
forg ®1E Ul Ta1 <71 BT UTae T 9911 21 AR =i &b forg I Q1 $v 9411 1 © o'W
@I SIDT BT T8 H WA, Afp S il b oY DIg aRAT T8I 81 Y Pl 59 Pl &, Al 3G
Al el ST B 5 BR U T8 €, 98 oIS i Wid 21 § My e s argw & S
Ao 395 forg ot B =1f2) .. (maem)... Sft, 91 a9 i S9eR €, S €, 37 9 H g
PO IHMT AT, 5D 1Y fHT BT TRiRTeR F1aR <141 TR M1 A1y, S/ ged qiferdl 7 o7
ST 8 TR AT St A ged diferal 7 ot oo 3 2, g9 Wt SaRl & forg W 5w a1y,
R SR 1 Al I BT T8l §, d Bodll ol B G, S U1 & AfTD &1 Tooll B Fdhd o
@ 5P 77 TSy 91 A1 3R SrEaRI #, Tefao & 377 R & 311 31RY, AT 3R 3Mq
7Y ¥ &, Gl ¥ &, ool T €, 3mueh s | 2, Y 397 forg wEl e g1 =t

Hered, H Ueb a1l iR @1 =TEl g1 9€ Ug & [ H Arrer) TE1 g1 H 91 g Aeprer § 3R A
HG-Aoell T2 @Al Afh U a1a § He1 dredl g1 8ol T 2T ot & BIg g a1 @il dred
o 1 SHT TR fAUNT | AfEfbere ST gl 21| SIHaR &7 a1e Sl WY ST &1, S99 U Sl
HER Tl A .. (aHT). ..

Teh G He<: gh] 8] hedl 2l
o} IS 4TS ST 9] &1 T8l gepst WY Bred 81 3779 el 82 ghiic § a1 9ol 9l dled B

AR, I9 R &R Al ol IHDHT T AT 8, Te! [ ST Dls JHRI T8 ol 39 @ dTel S
ST B, ITH! AR T 81 ST, 96T AT STH ST AT, AfhT 98 AT 319 W 81 771 379
T 1 MR S0P IR H D] HEAT 181 b $80b IR 7 1l ST [aR SIfTg) 394 A det Mifas
PIAT o PIS TH-T WA 81 T TR WA 81 AT IH 1 W11 81, A1 94 1 BIg Gool 1 a8y
AT HYAAR BT AT, FAIP 9 A H ...(FIM).... TR, § U AT B AT ..(HFEH)...
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THE VICE-CHAIRMAN (SHRI PRASANTA CHATTERJEE): Your time is over. Extra time !
2 TSI TS R, HRT 69 €, T8 Al 98y & 1€ H T8 drerd g

2, H g Fore <1 A &9 frdt 1 @M & A1 T Rl | 98 wuel @R AT 9t W
<Ifep, 2re” H I U T ST 8 3R IHD! AchIdR MH ARl & 4 | @M ST 81 U1 5
BT 87 I9P IR ¥ SR $B HRY, R YAT T8l ¢ b Thad TR BT ACHIPI RIYI 8H
3IfET &% GoIRY BT Fahvdl &, <Afh &9 foredt ol S W & 71 T2l el | 3F R foeft 1 g e 4 2,
AT ASH W Sl SHPD] UHaH ACHIBR I ST 8, Al 3D f7Q Hl BT H F© BRAT A1V SHDT
TACHIAT ST & AR D! ST 12T g8 Pl BR < od ol S 9 21T gl 1 Sl 21 3719 3ddb]
R & oTg W B B A & Al STR” BRI

AR, AR 1 § I8 P aredl § b 89 AN g9 &b 9gd DA 5, 89 AN g9 UK Bl
..(TAYT)...

Py it qe1 IUHHT A, e 3R e faaRer 93t (sft TRe garR): I fegpd T8
STl 3 amma gu i €

it ISTfT FATe: 2T, el 98 1 IR BT © L.(FAYH).. Uh Fed| g9 dieq difoigl 84
ST g8 & I 21 B AR I eell @i, 91RO @i A1 $B Hl @i, ofed S99 U 8 9 Seire
g &1 98 IS U8 g% & & Sl T o &H <<l 8, SATaT g8 81 el 8, Al SHb! s o ol 1 Ul
TET ATIP] I AIH & AT 7181, lfh IHB! s <<l &1 I g8 fepTerd THY 81 Y < &1 S/ SITaT
T AT B, AP T8 9§ WaRATD BIT 21 37T IHP IR H Wl Sx WIFAYI 3R AT IHD IR H
QIR A1, 9 A Bl Y g9 e T Ue iR 31 914 ..(aem). .

IuuTeael (3t UeTid Fesin): °f IR 81 14T "3 a1’
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o SR PIS M AT | & 3R 3R [l B disease B, AN SHD! 3T IW DI aveT Bl SMY| H
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3T H, # TP 3R I Bedbx FHIG BT Gl 3OS Veterinary doctors &1 9gd HHI 81 718 81
STea! fHeld T8l €1 S+ Sl BT a1 &, SHBI Veterinary doctors & BRI B TG | 3TEH &
1 Sfqe €, Wfd Veterinary doctors @1 &1 §, 396 IR H Wl Y ST6) B B | g5 Teal & AT,
H 371 a1 FHI BT g1 A UepTel e SareT W o, 39 forg A HRUT g=ars |

SHRI A.A. JINNAH (Tamil Nadu): Mr. Vice-Chairman, Sir, at the outset, | support this Bill. In
Tamil Nadu, we call agricultural land as 'madu’, that means wealth. We celebrated a day of
thanksgiving to agriculturists on 1st day of Thai. Now the Tamil Nadu Government has announced it
as the Tamil New Year Day. On this day, we give thanks to agriculturists who are working very hard.
The next day is called 'thanksgiving day' for animals. Legally and officially, we are celebrating 'madu

pongal'. Like this we give much importance to animals also.
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In Tamil Nadu, there is a ritual of giving animals as offerings to temples. That is welcome. But
these animals are not being taken care of properly because of scarcity of place. They have not been
able to feed them properly and some of these animals die of diseases. The hon. Minister should see
to it that the offerings given to the temples are taken care of properly by giving them enough space

and enough food and shelter.

So far as the cow is concerned, our great national poet, Shri Bharathiar says, " ". (Hon.
Member may please fill in the Tamil quotation) That means the cow which gives milk is a good animal
because even the mother feeds only her children, whereas, the cow is giving milk to all human beings
in the world. So, the cow is worshiped by people. Some people worship the cow. But, anyhow, they
have to be protected. In Tamil Nadu, there is a disease called 'komari', foot and mouth disease,
because of which a lot of animals die. They need to be protected from this disease.

Some of the poor farmers who don't have modern equipments are making use of bulls. Sir, a lot
of students, every year, pass out after doing Veterinary Science, but they are not getting any jobs.
They have opened their own clinics which are not of much use for the protection of animals.
Therefore, | request the hon. Minister to provide them a separate employment scheme. They should
be given Government jobs. In this way, we will get veterinary doctors who will protect our animals.
With these words, | support the Bill.

SHRI KUMAR DEEPAK DAS (Assam): Mr. Vice-Chairman, Sir, |, on behalf of my party, thank
the hon. Minister for coming forward with the Prevention and Control of Infectious and Contagious
Diseases in Animals Bill, 2005. Although this Bill has come three years late, | hope people will be able
to keep very effective control over various diseases in the livestock in Assam and in the country as a

whole.

Sir, nowadays our State is suffering from 'bird flu'. It has taken an epidemic form. Already, the
Rapid Action Force consisting of veterinary experts and other employees have culled three to five
lakhs of birds in Assam. It is a communicable disease which may spread to human beings. The
Government should take extra care to prevent further spread of the disease. The farmers are
affected. It impacted the economy of Assam. Therefore, the Government should extend adequate
compensation to the farmers. In Assam, almost all the districts, including Nalbari, Barpeta, Kamrup,
Goalpara, Lakhimpur, Dibrugarh, Sibsagar, are badly affected. Although the Rapid Action Force has
taken action, it is not adequate. Therefore, the Central Government should send an additional team
of experts, especially from the Agriculture Ministry or the Health Ministry to control the situation.

Sir, | would also like to raise one more important point and that is about the migratory birds. In
the months of November and December, lakhs of migratory birds come from Australia and Siberia to
Assam. Now, a report has been published today in the newspapers in our State that these migratory
birds are spreading various diseases which would affect the animals too. So, the Government should
take necessary action on this problem as well. In fact, there is an obligation on the part of the
Member Countries to provide information to the Office of International Affairs (OIA) regarding the
status of animals, and these countries are expected to follow the guidelines on the control of animal
diseases. And India too is a Member of the OIA. So, the Government should take it up this problem
with the OIA so that it is taken care of.
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4.00 P.M.

One more thing is that illegal trade in cattle on the Indo-Bangladesh border in Assam should be
stopped. Due to this illegal trade, various diseases are spreading to the animals in our State. | would
like to draw the attention of the hon. Minister to this problem and request him to address it as well.

With these words, | support this Bill.

SHRI AVTAR SINGH KARIMPURI (Uttar Pradesh): Sir, the discussion is going on very
constructively, and | stand for making just one point. ﬂ‘:ﬁ ISP HIETH W A1 2T St 5 &1 | I8
I A &, I Sl @rse § IS AT8d] g, 98 fhdl W1 3fTNae HaR o 3741 I 81 o1 © 3R
I8 I8 & fp S 92 diseases’cﬁﬁ*lﬁsﬂﬁﬂﬁa@?,ﬁwmmentionaﬁn‘g%,@ﬁ
AIDS &1 9 &1 &, 519 % g # animals BT HIV Positive TTaIT 7T g1 <ifd 5 folRe 3 98 add &l
fopam a1 1§ Srac ATegH A A H3A | I8 Bl ATl § (5 I8 Sl e b AEA US¥ b HIV
Positive T dgd d$T challenge %\*, s'\’?‘cﬁ BN fore Hinclude B ofFT %lT%Q, I TART request HEIS]
ST 89 <% B B the insemination is going on without proper testing of HIV positive or negative. So,

my request is, it should be ensured that before insemination, the proper AIDS test, HIV positive or
negative, it should be also declared, W qre & procedure adopt il ET%'QI # a1 b Exil Raw
ST €1 |olke $RAT dTedl §, dd! Sl present @8 f6U 8, I 3few g1 $9d oY ST IR
infrastructure iIT%Q, Sl required ?, ITBT SITSTAR States P HIX ’Fﬁ@T T § 3R States P U
SA sufficient fund &l BRI, SAfIY T8 SATGTAR AR & §9 &Y I8 QN 3T $Hd AR
implementation ® 1%11' wel b %R’ S required fund fIT%Q, T3 AEIGT Bl b5 DI AR A SHBT
TaeT B P AT efforts BRAT ARTI B $HP SR result oriented efforts HRAT AMRTI ART AT
FoIY &, 98 954 TR &1 H ATE 6 S9! $9H include 52T STT) e=aTa |

THE VICE-CHAIRMAN (SHRI PRASANTA CHATTERJEE): Thank you, Mr. Karimpuri. This was

your maiden speech. Now, Mr. D. Raja is the last speaker on this Bill. ...(Interruptions)...

SHRI D. RAJA (Tamil Nadu): Once there was a debate on our names. | am known as
'democratic Raja'. ...(Interruptions)... | have an imperial name. Sir, Tamil Nadu is one State which
has fairly rich livestock. We have got good cattle and other birds. The bird flu that has spread in
Assam has hit the poultry industry in Tamil Nadu. Tamil Nadu is one of the biggest centres for poultry
in the country. | think, it is one of the biggest centres in the world also. Namakkal, it is the place
where the poultry industry largely is present. There now more than several crores of eggs are not
being exported. They are still in the poultries, and the poultry owners are being very much hit by this.
During the recent floods and rains, thousands of cattle were perished. In this background, | would
like to make a few observations. The UPA Government's Common Minimum Programme declares
that public investments in agriculture will be stepped up. Even though the Government is at the fag
end, | think, it covers the animal husbandry also. So, there, | think, the Government will have to
seriously think of launching cattle insurance. As we talk about crop insurance, cattle insurance is also
a must in the given situation. And, if you go by this Bill, there are many responsibilities. Of course,
the State Governments have responsibility; the Central Government has a responsibility. But,

whenever there is bird flu or some kind of anthrax, where large-scale cattle are affected, | think, it
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has to be considered as a national disaster and how this issue can be addressed. When there is
flood or a natural calamity, there is a Calamity Relief Fund. It has a proportion. The Central
Government gives 75 per cent and the State Governments will have to give 25 per cent. On these
lines, the senior Minister like Shri Sharad Pawariji, can initiate steps to provide some kind of special
financial assistance to States. You can work it out because if you go through the Bill, you will find that
the responsibility lies with both the Centre and the States. It has to be defined further. If the States
face some financial constraints, the Centre will have to go to the assistance of the State

Governments. The Centre will have to ponder over these problems.

The State of West Bengal was also very terribly affected once. Now, the State of Assam is
affected, and, tomorrow, some other State can get hit by these kinds of disasters. So, the Centre's

responsibility must be more.

There is the question of vaccines also. There is increasing privatisation in the production of
vaccines and prices of vaccines are going up. | don't know whether ordinary farmers, or landless
agricultural workers, who own a few animals, like cows, bulls etc., can go for purchasing such costly
vaccines. The Centre must ensure that vaccines are made available at affordable prices to these
people. There should not be any difficulty in doing this. There should not be any politics involved in
this. Politics should not come in the way of defending or protecting our cattle and livestock. The

Government can take serious and meaningful steps for protecting our animals and birds.
[MR. DEPUTY CHAIRMAN in the Chair]

Having said this, | must also point out that India is known for its rich livestock, animals and birds.
They contribute immensely to our economy. They also contribute to our culture, civilisation and day-
to-day life. It has become imperative and we should see that our livestock is preserved, conserved
and protected. So, | support this Bill. It is a very timely one. | must congratulate the Minister also.
But, it has come at the fag end, so, it should not become some kind of a ritual. It should not be like
this that something happens in Assam and the Government responds to it. It should not be like that.
There should be a very consistent and a very comprehensive effort to preserve and conserve our
livestock. Several years back, | had been to Vietnam. There | found that some of our experts from
Haryana were helping the Government of Vietnam for rearing buffaloes. We had that tradition. Now,
we are in a crisis due to many reasons. It is not due to our own difficulties also. We can't export
some of the meat to other European countries. They put several conditions like hygiene and other
criteria. That is why, maintaining the health of our animals and birds is important. If this Bill helps in
fulfilling that, | will be very happy. | think the intention of this Bill is to preserve and conserve our cattle
and livestock in the country. | hope with this perspective, the Government will address some of the

concrete issues, which we find very difficult to handle in this given situation.

When the disease hits the livestock on a large scale, then, financial assistance should be given to

the farmers by the Government. The other thing | pointed out was about vaccines. These are some of
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the things which | wanted to mention. Many Members have already spoken on this. Even Prof. Ram
Gopal Yadavji mentioned how animal husbandry has to be supported. He suggested that the number
of veterinary colleges must be enhanced. He suggested that good quality veterinary centres and that
zonal veterinary research centres must be established. With these suggestions, | would conclude
and request the hon. Minister to respond.

#} 72 fFeIR AT (STR U<w0): IR, U e &1 999 < SR
it SgHTafRy: TE, T
it 772 fohelR A1ea: W), G half minute $T THY dTel & g & ST

o} STQUTRT: S B TATI Half minute H 3T ST -8l Aebdl &, 3T FT half minute dTel< BT
...(ALT).... 3BT, 3T AT

#t T fReIR I18a: IR, AR T & 3SR Sl 4gY &, I 0T Bl 701 B & forg 54 faegsd
H THM 91 D1 TS 81 H I T ATST ST T84 g (b STrel & He I H S ga% <9l 3 vell g9y
el #, il 7 o €, ST i AR MG, SHB! Ak BT AR T HG= B ? TR I H
Uleg! ST 980§ TAM W &1 &% 781 © 3R IIe & Ae 3 fIRIuas sfagar ¥ dax Sast
HEN | TS T BT SITET TbIY & 21 G 2T 2 b S a1ex & veft o1 €, 3721 9 I8 110 a7re 21
F A w1 S | ST A1 o S gardt veft SR dd) & 37 32, ST A Bl TWER
FATIATR BN ? ggd-dg g=gara|

SHRI SHARAD PAWAR : | am grateful to hon. Members from all sides for their valuable support
to this Bill without any exception. There were lot of good and constructive suggestions made. Hon.
Members wanted some of the suggestions to be incorporated in the present Bill, but that is not
possible. The House is fully aware of the procedure, and unless and until specific amendments had
been moved here, it was not possible for me to say whether | am in a position to accept them or not.
But, surely, serious thought would be given to some of the suggestions which have been made here,
and if possible, when we formulate the rules, we will be able to incorporate some of them in the

rules.

| need not explain the importance of the agriculture sector for a county like ours. We have seen
over the last few years that this is one sector that has been facing serious problems. We are targeting
a growth rate of about four per cent. But, in the Tenth Plan, we could not achieve even two per cent.
When the UPA Government came into power, a number of corrective steps were taken. In the last
three years, we have seen that the growth rate has crossed four per cent. In this particular year, we
have witnessed the farming community of this country produce the highest stock of wheat and rice
and practically, we have succeeded in resolving the problem of food security. When | talk of a four or
4.5 per cent growth, | have to admit that the contribution of livestock sector is quite important in this
particular growth. Animal husbandry and fishery are equally important sectors for the country.

Hon. Member, Shri Ramgopal Yadav has given certain figures about the value of the total output
from livestock sector and the figure given is about Rs. 1,70,000 crores. If you look at the latest report
for the year 2006-07, the total value of output from the livestock sector is Rs. 2,11,000 crores. | have
not included the fishery sector here. In fact, last year the fishery sector's export alone was more than
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8000 crores. So, our people do not realise the importance of this particular sector whether it is
livestock sector or fishery sector. Now take the case of milk. The value of output of milk, the figure
which | am quoting is of 2006-07, is Rs.1,44,386 crore. If you take the total income of paddy and
wheat together, the income of milk is more than that of the paddy and wheat. That is the position.
Another important aspect is that milk sector is providing jobs to the weakest sections of the society.
It provides opportunity to women in a big way. | need not explain the importance of milk. But milk
sector is one of the sectors which is providing a lot of jobs to the rural poor and that is why we have

to give a lot of importance to this sector.

Poultry is one of the important sectors. India ranks fourth in the world in the eggs and broilers
production. We also export eggs and broilers to some of the countries, especially in Gulf countries.
We produce the highest milk in the world today. With this background, unless and until we provide
sufficient attention to this sector | don't think we will be able to expect or achieve what exactly we are
achieving from the agricultural sector. One of the points raised here is that the Agriculture Ministry is
not giving equal importance or due importance to this particular sector. In fact, one of the major
decisions which we have taken is that there is a separate Department for Animal Husbandry, Dairy
and Fishery and this particular decision was taken by this Government. Earlier there was no
recognition to the fishery. Fishery was always included in the animal husbandry. But we have
accepted fishery as a separate sector. Though the Ministry is one, but there is a separate
Department for Animal Husbandry, Dairy Development and Fishery. There is a separate Secretary
and separate set-up for this particular Department. That is why | will request the hon. Members that
they should not think that this particular sector has been totally neglected or this is strictly under the
Ministry of Agriculture. Ministry is the same but this particular Department is altogether separate and
enough attention has been paid to this particular sector. We have achieved many things in this
livestock sector. We have tremendous wealth; we have tremendous youthful breeds, which are
available in the country. An issue was raised regarding the importance of cow. In fact, there are a
number of cow varieties, which are indigenous breeds and which are available in the country. In fact,
some of our breeds have been taken by other countries and they have developed their own breed.
Hon. Member from Andhra has raised a particular issue of Ongal breed. | recollect, three years back |
had been to Brazil. On the main highway, | saw a big hoarding with a photograph of a beautiful cow,
a very impressive cow, and it was written "'This is the Ongal cow; we don't know from where it came
to our country, but our country's rural economy has been changed by this particular cow." This
Ongal cow was from Andhra. The breed was taken from Andhra. They have developed and improved
it, and now it has become very important sector in Brazil. In Sao Paulo | was just watching television
and on television | saw one channel where there was a ramp and instead of beautiful women, cows
were coming. And, these were essentially cows from Ongal. ...(Interruptions).... They are writing
'Ongal’. But, that is from your State. So, this shows the potential of this sector. Now, when | came,
the Murra buffalo was mentioned here. This is one of the best varieties. When | had been to China
and when | got an opportunity to interact with the Chinese Minister for Agriculture and Animal
Husbandry, we were asking a number of other things like new seed variety, better quality of germ
plasma to improve our own seed, etc. So, they asked me only one thing. They asked me, "We want

"

Murra buffalo. We want to develop this Murra breed." | just asked them, "What do you know about
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the Murra?" The Minister said, "In tomorrow's itinerary, you are going to visit one particular dairy
and you will see Murra breed there." | asked, "From where have you bought this because we have
banned the export of this breed?" . They said that they had anyhow succeeded to bring from India to
Pakistan, from Pakistan to some other country, and from some other country to China, and they
were developing that breed. So, what | am trying to tell hon. Members is that there are number of
good breeds which are available in our country. If we develop, if we pay proper attention, then this
sector alone will get tremendous wealth and strength to the country and that is the reason we would

like to give it more importance.

Now, what is this Bill? India is a member of the World Animal Health Organisation. The World
Animal Health Organisation has taken many decisions. Practically, it was accepted that most of the
member countries would implement their decision and they would introduce legislations to protect
these animals from various types of diseases. Agriculture is a State Subject. But, we took advantage
of the article 253 of the Constitution, which states, "Legislation for giving effect to international
agreements Notwithstanding anything in the foregoing provisions of this Chapter, the Parliament has
power to make any law for the whole or any part of the territory of India for implementing any treaty,
agreement or convention with any other country or countries or any decision made at any
international conference, association or other body." We took advantage of this provision and we
have drafted this Bill. The objective of the Bill is to prevent spread of the economically important
infectious and contagious diseases from one part of the country to another; to control and eradicate
area within the country in order to reduce the economic losses on account of the major economically
important infectious and contagious diseases of the livestock; and, to control the animal diseases of
the public health significance on national basis and to promote import and export of the animals and
animal products by meeting India's international obligation. The Government took this decision in the
year 2005. | introduced the Bill in Rajya Sabha on 21st December, 2005. As per our practice, this Bill
had gone to the Standing Committee. The Standing Committee had applied its mind. They had given
many suggestions. Practically, 18 suggestions were given by the Standing Committee. Out of these,
10 have been incorporated in the Bill and in the rest of the cases, proper action will be taken at the
time of formulation of the rules. These need not be incorporated in the Bill, but definitely, we are
going to consider each and every suggestion, which had been made by the Standing Committee,
while formulating the rules. | need not explain the salient features of the Bill because the Bill has
already been there before the House and many hon. Members have given their views. Initially, |
thought that nobody would pay any attention to the Bill, but | felt happy when hon. Members

contributed from all the sides. | am quite happy that everybody has given it so much importance.

Hon. Member from Rajasthan, Dr. Narayan Singh Manaklao is very knowledgeable person about
the horses. | got an opportunity to interact with him on the problem of the horses. The breed of
Marwari horses is also one of the wealth of this country, and, we have taken certain decisions with

regard to certain problems that this particular breed is facing.

He has referred to the issue of bird flu. In fact, many hon. Members have mentioned about it. We

have seen this particular problem in the last four years. It started in Maharastra. It spread in one small
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area of Surat District in Gujarat. We successfully controlled that thing.

Again, we have seen some problem somewhere in Manipur. We successfully handled that issue.
Then, we have seen it again spreading in West Bengal. In fact, it had affected West Bengal's rural
economy but with the help and the support of the West Bengal Government, many corrective actions
had been taken and we were successful in controlling it. In the last few days, we are observing same
problem in Assam.

The first occurrence of it in Assam was notified in respect of the village Rajabazaar, Block Hazo in
Kamrup District on 27th of November, 2008. Since then, the infection has been detected in six more
Districts. These Districts are Kamrup, Kamrup (Metro), Nalbari, Barpeta, Chirang, Dibrugarh and
Bongaigaon. There are total 13 epicentres of this particular infection. We have discussed it with the
local Government, and, whatever requirements were there, those have been provided by the
Government of India, like different types of teams was one of their requirements. On 14th of
December, 2008, a total of 118 R.R. teams in the various epicentres were carrying out the control and
prevention operations.

Expected poultry to be culled in all the epicentres is somewhat about 5,25,000 excluding new
epicentres of the infection indicated, as | have mentioned. Whatever is the compensation that we are
supposed to pay, that amount is also provided, out of which, fifty per cent of the amount is provided
by the Government of India and the rest of it is provided by the State Government. Whatever
equipments and other precautionary measures which we are supposed to take, all these kits, all
these sets, all these medicines have been supplied to the Government of Assam; and they are taking

all precautionary measures.

In fact, yesterday, we have received a report from the High Security Animal Disease Laboratory
where we had sent the samples from two villages, Narhatta Gram Panchayat in English Bazaar
Block, District Malda, and, unfortunately, the report came positive of avian influenza.

The State has notified on that very day, that is, yesterday, to initiate control and containment
operations within the three-kilometre radius of this particular village. The assessment of the poultry
that we need to cull is also being made. The Government of West Bengal and the concerned staff is
experienced in this, and, | am confident that they will be able to take all the precautionary measures.
Whatever is their requirement, it is being provided by the Government of India. We are keeping a
close eye on that.

On four occasions, we had seen how bird flu created serious problems throughout India and

outside India. Our products were banned and our export was totally stopped.

The hon. Member, Mr. Raja, made a mention of Namakkal. It is a place which is a major exporter
of broiler and eggs to a number of countries, particularly Gulf. The farmers from that area and from
other States also heavily suffered because our export was totally banned due to international
understanding. But we succeeded in handling the situation and export was again started.

Now, due to some problems in Assam and due to the problem which we found in Malda district
yesterday, there might be some repercussion on India's export of eggs and other poultry products.
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We are watching this type of situation. We are experiencing this type of situations. Until and unless
we take some corrective action, it will be very difficult to control all these things. That is a reason why
this particular Bill has been introduced.

A number of issues have been raised by some of our colleagues. Definition of cattle was one. In
fact, | have checked it in the Oxford Dictionary. Cow is already incorporated there. Cow, bull, and
bullock are there. Though in Hindi it is written aﬁ'\’, it makes no difference. We have not neglected

Cow.

The hon. Member from Rajasthan, Dr. Narayan, raised one particular experience of horses and
Pushkar Mela. | will not be able to reply on this. But this particular problem which he has been facing
is essentially handled by the State Veterinary Department. | am going to call the meeting of the
Ministers of Animal Husbandry and Dairy Development. | definitely discuss this type of issues which
the hon. Members are facing. | will request them to take the corrective action.

One point was raised that we have set up only one laboratory, which can assess these types of
problems, and that is located in Bhopal. In fact, one laboratory is not sufficient. There was a demand
when we started facing the problem in West Bengal. Last year, there was a demand that we should
try to set it up in a decentralised manner. We have taken the decision to set up six BSL-Ill labs which
has been approved under the World Bank funded project. Out of that, two labs are going to be set
up. One in Kolkata and one in Jalandhar. Both the labs are expected to come in operation from
March 2009. Whatever pressure is there in the Bhopal lab, but | will not be able to provide a special
lab in Guwahati immediately. But, at least, Kolkata will be able to take care of the entire North-East
at initial stage. We will think, at appropriate time, to provide this type of infrastructure in Guwahati
also.

One of the issues raised here was regarding registration. We have made a provision in this
legislation that when any particular area is affected with it, then inoculation should be compulsory. It
was asked that it was not available. | will not be able to reply on that, but, definitely, | will collect the
information. We have very important and very good vaccine producing companies available in our
country. They always supply as per our own requirement. But in a particular problem which has been
referred here, | will be happy to go in its detail, and | will try to take corrective action. Hon'ble
Member, Shri Moinul Hassan, has raised the problem of foot and mouth disease about which a
certain programme has been taken up. His request that we should take up these particular
programmes in many districts has been noted, and | think, a special programme has been taken up
just to control the foot and mouth disease, and we are implementing that programme for the last few
years. There is improvement. But this is one of the important diseases which our cows are
particularly facing. Shri Ram Gopal Yadav and many other hon. Members have given a suggestion
that we are working under the Indian Council for Agriculture Research. Indian Council for Agriculture
Research is one of the premier organizations which looks after crop, which looks after the livestock
and which also looks after the fishery sector. There are more than 6,000 scientists who are working
under the umbrella of this organization. This organization has contributed substantially in the
agriculture and livestock sector in the last fifty years. There is a suggestion that this particular

organization is essentially concentrating on agriculture and agriculture-related issues, and that is why
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they are neglecting the fishery sector and livestock sector. In fact, | myself have gone in detail when
this particular subject was raised, but my own observation is, that is not the situation. One hon.
Member has suggested that there is a jealousy about the livestock sector in the ICAR, but that is not
the factual position. There is no reason why to keep jealousy. There are separate institutions, there is
separate scientific staff which is looking after the livestock sector or fishery sector and enough
attention has been paid by the ICAR and the Government of India also. But | think the time has come
to give a serious thought whether we should set up an independent organization, that is, on the
pattern of Indian Council for Agriculture Research, and there is a demand that the Government of
India should set up an Indian Council for Veterinary Research. | have not gone in detail yet. But | am
seriously thinking to call a small group of experts to go in detail whether it is viable. If it is viable, in
what way we should execute it, what will be the total investment and how it will be useful, and if we
get the positive report, we will take immediate action and we try to fulfil the demand which has been
raised by many other organizations outside the House and many hon. Members in the House also. |
am fully aware that the Standing Committee on Agriculture has made this particular recommendation
and | will definitely give a serious thought to this particular suggestion.

Hon'ble Member, Shri Sharad Joshi, has said that we have neglected some other areas. He
referred to the Bombay problem and he rightly mentioned that tomorrow there is a serious threat of
biological virus which might affect the country as a whole. In fact, there are many decisions. Firstly,
the Minister for Agriculture is preferring a National Agriculture Bio Security System which will address
biological issues in the plants and animals, and even in fishery. We have set up a National Disaster
Management Authority. The NDMA has addressed the issue of bio-terrorism, including plants and
animals pathogens. The NDMA will formulate appropriate rules to protect against the bio-terrorism.
So whatever the worry which has been expressed here, | think, the Government of India has given a
serious thought and | think we will be able to provide a certain mechanism which will protect the
country's interest from these types of problems. Another issue which has been raised here is that it is
an AlDs-like disease. In fact, as per my information, the list of diseases, which are indicated here, is
not in the nature of infectious. In fact, there is no disease like AIDs in the, animals. There was,
somewhat, near to AIDs, one particular disease, but that has, practically, disappeared from our
country. That is why, | don't think, we should take separate precautions to control this particular type

of disease.

There are many other suggestions. As | said, | will definitely incorporate some of the suggestions
when | am going to formulate the rules. This Bill is a very useful Bill. It is true that we took practically
three years, but one should not forget that as per the procedure, it has gone to the Standing
Committee, and after getting the Report from the Standing Committee, it took a little bit time within
the Department also in deciding what to accept and what not to accept. We have interacted with
many experts and ultimately, we have come out with this formulation. And when we got this
opportunity, which | do, to bring this legislation before this august House, | am sure, the way the
hon. Members have supported this Bill, they will also pass this Bill unanimously. Sir, | commend the

House to pass this Bill.
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MR. DEPUTY CHAIRMAN: Thank you. ...(Interruptions)...

DR. E.M. SUDARSANA NATCHIAPPAN (Tamil Nadu): Sir, | will take a minute. | want to know
whether the veterinaries will be treated as 'professionals' and whether their private clinics will be
designated as places where they can carry out these preventive activities and can also do the
subsequent disease management.

SHRI SHARAD PAWAR: How many professionals are there? ... (Interruptions)... Sir, this is not
a part of the legislation. These are administrative issues.

MR. DEPUTY CHAIRMAN: Now, the question is:

That the Bill to provide for the prevention, control and eradication of infectious and
contagious diseases affecting animals, for prevention of outbreak or spreading of
such diseases from one State to another, and to meet the international obligations of
India for facilitating import and export of animals and animal products and for matters
connected therewith or incidental thereto be taken into consideration.

The motion was adopted.

MR. DEPUTY CHAIRMAN: We shall now take up clause-by-clause consideration of the Bill. In
clause 2, there are two amendments (Nos.3 and 4) by the Minister.

Clause 2 - Definitions
SHRI SHARAD PAWAR: Sir, | beg to move:
3. That at page 2, forline 39, the following be substituted, namely, —

Al N N .
newspaper or any other mass media and the means of local communication such
as declaration in loud voice and by beating drums in the area:";

4. That at page 2, forline 48, the following be substituted, namely, —

"or designated as such in accordance with the qualifications, prescribed by the
State Government."

The questions were put and the motions were adopted.
Clause 2, as amended, was added to the Bill.

MR. DEPUTY CHAIRMAN: We shall now take up clause 3. There are three amendments (Nos.5
to 7) by the Minister.

Clause 4 - Reporting Scheduled diseases obligatory
SHRI SHARAD PAWAR: Sir, | beg to move:
5. That at page 3, forlines 11to 13, the following be inserted, namely, —

"infective of a scheduled disease shall report the fact to the Village Officer or
village panchayat in-charge, who may report the same in writing to the nearest
available Veterinarian.

(2) The Village Officer shall visit the area faling within his jurisdiction for reporting
any outbreak of the disease.";

6. That at page 3, line 14, for the bracket and figure "(2)", the bracket and figure "(3)"
be substituted.
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7. That at page 3, line 17, for the bracket and figure "(3)", the bracket and figure "(4)"
be substituted.

The questions were put and the motions were adopted.
Clause 4, as amended, was added to the Bill.
Clause 5 was added to the Bill.

MR. DEPUTY CHAIRMAN: We shall now take up clause 6 for consideration. There is one
amendment (No.8) by the Minister.

Clause 6 -Notification of controlled areas and free areas.
SHRI SHARAD PAWAR: Sir, | beg to move:

8. That at page 3, line 35, for the words "vernacular language", the words "vernacular
language and by declaration in loud voice and by beating drums in the area" be
substituted.

The question was put and the motion was adopted.
Clause 6, as amended, was added to the Bill.
Clauses 7 to 14 were added to the Bill.

MR. DEPUTY CHAIRMAN: We shall now take up clause 15 for consideration. There is one
amendment (No. 15) by the Minister.

Clause 15 - Inspection and detention of animals at check posts and quarantine camps.
9.  That at page 5, line 38, the words "the Director" be deleted.
The question was put and the motion was adopted.
Clause 15, as amended, was added to the Bill.
Clauses 16 to 19 were added to the Bill.

MR. DEPUTY CHAIRMAN: We shall now take up clause 20 for consideration. There is one
amendment (No. 10) by the Minister.

Clause 20— Declaration of infected areas.
SHRI SHARAD PAWAR: Sir, | beg to move:

10. That at page 6, line 19, for the words "vernacular language", the words "vernacular
language and by declaration in loud voice and by beating drums." ; be substituted.

The question was put and the motion was adopted.
Clause 20 as amended was added to the Bill.
Clauses 21 to 24 were added to the Bill.

MR. DEPUTY CHAIRMAN: We shall now take up clause 25 for consideration. There is one
amendment (No.11) by the Minister.

Clause 25 - Resort to euthanasia for infected animals.

SHRI SHARAD PAWAR: Sir, | beg to move:
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11.  That at page 7, line 22, for the words "in the area, he may", the words "in the area
or to protect public health if the disease is of zoonotic importance, he may"; be
substituted.

The question was put and the motion was adopted.
Clause 25, as amended, was added to the Bill.
Clauses 26 to 30 were added to the Bill.

MR. DEPUTY CHAIRMAN: We shall now take up clause 31 for consideration. There is one
amendment (No. 12) by the Minister.

Clause 31 - Penalty for issuing vaccination certificate without authority
or administering defective vaccine.

SHRI SHARAD PAWAR?: Sir, | beg to move:

12. That at page 8, line 23, for the words "two thousand five hundred rupees", the
words "five thousand rupees" ; be substituted.

The question was put and the motion was adopted.
Clause 31, as amended, was added to the Bill.

MR. DEPUTY CHAIRMAN: We shall now take up clause 32 for consideration. There are two
amendments (Nos.13 and 14) by the Minister.

Clause 32 - Penalties
SHRI SHARAD PAWAR?: Sir, | beg to move:

13. That at page 8, line 29, for the words "five hundred rupees', the words "one
thousand rupees" ; be substituted.

14. That at page 8, line 32, for the words "one thousand rupees", the words "two
thousand rupees"' ; be substituted.

The questions were put and the motions were adopted.
Clause 32, as amended, was added to the Bill.

MR. DEPUTY CHAIRMAN: We shall now take up clause 33 for consideration. There are two
amendments (Nos.15 and 16) by the Minister.

Clause 33 - Penalty for placing infected animal or carcass in river, etc.
SHRI SHARAD PAWAR: Sir, | beg to move:

15. That at page 8, line 37, for the words "one thousand rupees", the words "two
thousand rupees" ; be substituted.

16. That at page 8, line 39, for the words "two thousand rupees', the words "five
thousand rupees" ; be substituted.

The questions were put and the motions were adopted.
Clause 33, as amended, was added to the Bill.

Clause 34 was added to the Bill.
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MR. DEPUTY CHAIRMAN: We shall now take up clause 35 for consideration. There is one
amendment (No.17) by the Minister.

Clause 35 - Prevention of escape of causative organism.
SHRI SHARAD PAWAR: Sir, | beg to move:
17 That at page 9, forlines 32 and 33, the following be substituted, namely, —

"with fine which may extend to twenty thousand rupees or imprisonment for a term
which may extend to six months or with both, and in case the establishment is in
commercial manufacturing of vaccines or medicine, a temporary suspension of licence
up to a period of one year may also be imposed;" .

The question was put and the motion was adopted.
Clause 35, as amended, was added to the Bill.
Clauses 36 to 42 were added to the Bill.

MR. DEPUTY CHAIRMAN: We shall now take up clause 43 for consideration. There is one
amendment (No. 18) by the Minister.

Clause 43 - Power of State Government to make rules.
SHRI SHARAD PAWAR: Sir, | beg to move:
18. That at page 10, line 29, forthe word "regulations", the word "rules" be substituted.
The question was put and the motion was adopted.
Clause 43, as amended, was added to the Bill.
Clauses 44 to 45 were added to the Bill.

MR. DEPUTY CHAIRMAN: We shall now take up the Schedule for consideration. There are four
amendments (Nos.19 to 22) by the Minister.

The Schedule
Part |

SHRI SHARAD PAWAR: Sir, | beg to move:
19. That at page 12, forlines 1to 40, the following be substituted, namely,

The Schedule

(See sections 2(0) and 38)
(a) Multiple species diseases:-

1. Anthrax.
2. Aujeszky's disease.
3.  Bluetongue.
4.  Brucellosis.

5.  Crimean Congo haemorrhagic fever.
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6.  Echinococcosis/hydatidosis.
7.  Foot and mouth disease.
8. Heartwater.
9.  Japanese encephalitis.
10. Leptospirosis.
1. New world screwworm (Cochliomyia hominivorax).
12.  Old world screwworm (Chrysomya bezziana).
13. Paratuberculosis.
14. Qfever.
15. Rabies.
16. Rift Valley fever.
17. Rinderpest.
18.  Trichinellosis.
19.  Tularemia.
20. Vesicular stomatitis.
21.  West Nile fever.
(b) Cattle diseases:-
1. Bovine anaplasmosis
2.  Bovine babesiosis.
3.  Bovine genital campylobacteriosis.
4.  Bovine spongiform encephalopathy.
5.  Bovine tuberculosis.
6.  Bovine viral diarrhoea.
7.  Contagious bovine pleuropneumonia.
8.  Enzootic bovine leucosis.
9.  Haemorrhagic septicaemia.
10. Infectious bovine rhinotracheitis/infectious pustular vulvovaginitis.
11. Lumpy skin disease.
12. Malignant catarrhal fever.
13. Theileriosis.
14. Trichomonosis.
15.  Trypanosomosis.";
20. That at page 13, forlines 11to 38, the following be substituted, namely,—
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"(c)  Sheep and goat diseases:-
1. Caprine arthritis/encephalitis.
2.  Contagious agalactia.
3.  Contagious caprine pleuropneumonia.
4.  Enzootic abortion of ewes (ovine chlamydiosis).
5.  Maedi-visna.
6 Nairobi sheep disease.
7. Ovine epididymitis (Brucella ovis).
8.  Peste des petits ruminants.
9.  Salmonellosis (S. abortusovis).
10. Scrapie.
11. Sheep pox and goat pox.
(d) Equine diseases:-
1. African horse sickness.
2.  Contagious equine metritis.
3.  Dourine.
Equine encephalomyelitis (Eastern).

Equine encephalomyelitis (Western).

[© NN 61 B N

Equine infectious anaemia.

7. Equine Influenza.

8.  Equine piroplasmosis.

9. Equine rhinopneumonitis.

10. Equine viral arteritis.

11.  Glanders.

12.  Surra (Trypanosoma evansi).

13.  Venezuelan equine encephalomyelitis.
(e) Swine diseases:-

1. African swine fever.

2.  Classical swine fever.

3. Nipah virus encephalitis.

4.  Porcine cysticercosis.

5.  Porcine reproductive and respiratory syndrome.

6.  Swine vesicular disease.

7.  Tranmissible gastroenteritis.
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(f) Avian diseases:-
1. Avian chlamydiosis.
2. Avian infectious bronchitis.
3.  Avian infectious Iaryngotraoheitis.";
21. That at page 14, forlines 1to 35, the following be substituted, namely ,—
4. Avian mycoplasmosis (M. gallisepticum).
5. Avian mycoplasmosis (M. synoviae).
6. Duck virus hepatitis.
7.  Fowl Cholera.
8.  Fowltyphoid.
9.  Highly pathogenic avian influenza and low pathogenic avian influenza in poultry.
10.  Infectious bursal disease (Gumboro disease)
11. Marek's disease.
12.  Newcastle disease.
13. Pullorum disease.
14. Turkey rhinotracheitis.
(9) Lagomorph diseases:-
1. Myxomatosis.
2.  Rabbit haemorrhagic disease.
(h) Bee diseases:-
1. Acarapisosis of honey bees.
2. American foulbrood of honey bees.
3.  European foulbrood of honey bees.
4.  Small hive beetle infestation Aethina tumida).
5.  Tropilaelaps infestation of honey bees.
6.  Varroosis of honey bees.
(i) Fish diseases:-
1. Epizootic haematopoietic necrosis.
2. Infectious haematopoietic necrosis.
3.  Spring viraemia of carp.
Viral haemorrhagic septicaemia.

Infectious pancreatic necrosis.
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Infectious salmon anaemia.

7. Epizootic ulcerative syndrome.

239



8.  Bacterial kidney disease (Renibactehum salmoninarum).

9.  Gyrodactylosis (Gyrodactylus salaris).

10. Red sea bream iridoviral disease.
(i) Mollusc diseases:-

1. Infection with Bonamia ostreae.

2. Infection with Bonamia exitiosa.";

22. That at page 15, forlines 1to 13, the following be substituted, namely, —
3. Infection with Marteilia refringens.

4.  Infection with Mikrocytos mackini.

5. Infection with Perkinsus marinus.
6. Infection with Perkinsus olseni.
7.  Infection with Xenohaliotis californiensis.

(k) Crustacean diseases:-
1. Taura syndrome.
2.  White spot disease.
3. Yellowhead disease.
Tetrahedral baculovirosis (Baculovirus penagi).

Spherical baculovirosis (Penaeus monodon-type baculovirus).

[© NN 61 B N

Infectious hypodermal and haematopoietic necrosis.
7. Crayfish plague (Aphanomyces astaci).
(1) Other diseases:-
1. Camelpox.
2. Leishmaniosis."
The questions were put and the motions were adopted.
The Schedule, as amended, was added to the Bill.

MR. DEPUTY CHAIRMAN: We shall now take up clause 1 for consideration. There is one
amendment (No.2) by the Minister.

Clause 1 - Short title, extent and commencement.
SHRI SHARAD PAWAR: Sir, | beg to move:
2.  That at page 2, line 5, forthe figure "2005", the figure "2008" be substituted.
The question was put and the motion was adopted.
Clause 1, as amended, was added to the Bill.

MR. DEPUTY CHAIRMAN: We shall now take up the Enacting Formulation for consideration.
There is one amendment (No.1) by the Minister.
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Enacting Formula

SHRI SHARAD PAWAR?: Sir, | beg to move:
1. That at page 2, line 1, forthe word "Fifty-sixth"", the word "Fifty-ninth"" be substituted.

The question was put and the motion was adopted.

The Enacting Formula, as amended, was added to the Bill.
The Preamble and the Title were added to the Bill.

SHRI SHARAD PAWAR?: Sir, | beg to move:
That the Bill, as amended, be passed.

The question was put and the motion was adopted.

The Gram Nyayalayas Bill, 2008

THE MINISTER OF LAW AND JUSTICE (SHRI H.R. BHARDWAJ): Mr. Deputy Chairman, Sir, |

beg to move:

"That the Bill to provide for the establishment of Gram Nyayalayas at the grass-roots level for the
purposes of providing access to justice to the citizens at their doorsteps and to ensure that
opportunities for securing justice are not denied to any citizen by reason of social, economic or
other disabilities and for matters connected therewith or incidental thereto be taken into

consideration."

Sir, | would like to give a background of this Bill in brief. As you are all aware, this House has
discussed, many a times, the question of denial of justice to the poor citizens of this country,
particularly to the under-privileged sections, women, children, minorities and others. So, for a long
time, this debate has been going on in the country on how to provide speedy, inexpensive and
substantial justice to our people. Sir, we have been trying our best to improve the legal system.
Yesterday, we debated the problem of arrears. Time and again, discussion has taken place, but,
because of financial considerations or cost-effective justice, the States have not been able to cope
with the problem of providing speedy and inexpensive justice to our women, children and working
classes. Some experiment was made in the State of West Bengal. They brought ADR and
conciliation, but because of political reasons there was opposition to it, and they could not enforce it.
But the fact remains, in our system this kind of change for disposal of cases is required. We should
not bring politics into it We have promised to our people that justice will be speedier and inexpensive.
How to do it? So, a joint effort is required at the Central and State levels. | myself went to Kolkata
and supported that move despite political opposition. But, unfortunately, we could not provide block
level arbitration, conciliation, and mediation. Then | had two meetings with the Law Ministers of the
States. In both the meetings, the same demand came that we need money and we need the support
of the Centre. They also stated that the Centre must share the responsibility in addition to having fast
track courts. The Government of Shri Atal Bihari Vajpayee started fast track courts and the effect was

that the number of session trials came down. When we found that they were doing a good work, we
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